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THE BUDGET (RAILWAYS), 1984-85
—contd.

SHRI GHULAM RASOOL MATTO -

(Jammu and Kashmir): Mr. Deputy
Chairman, Sir, I have read the speech
of the Railway Minister and on page
19, paragraph 26.1‘7 says:

“Railways have been described as
the life-line of the nation. Our
strategy, in short, will be aimeq at
making this life-line stronger, safer,
securer and speedier so as to ren-
der more satisfying service to the
community.”

So this is what the Railway Minister
has said. Shall I continue?

MR. DEPUTY CHAIRMAN: Flease
go, on. You ‘will have 10 minutes,
Finish In 10 minutes.

SHRI GHULAM RASOOL MATTO:
No, 15 minutes.

MR. DEPUTY CHAIRMAN: Your
party has got 33 minubes and there
are five speakers.

SHRI GHULAM RASOOL MATTO:
Al right.

SHRI LAL K. ADVANI (Madhya
Pradesh): ILet him continye after
lunch, Let him start now.

MR. DEPUTY CHAIRMAN: He had
already started. All right,

ST FT FIFATE &7 A9 #F ¥ (e
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The House then adjourned
for lunch at fifty-eight mi-
nuts past twelve of the
cltck.

——

The House reassembled after
“lunch at five minutes past two of
the clock. The Vice-Chairman [Dr.
(Shrimati) Najma Heptulla] in the
Chair, )

THE VICE-CHAIRMAN [DR.
(SHRIMATI) NAJMA HEPTULLA]:

Shri Ghulam Rasac! Matto, may con-

tinue his speech

[RAIYA SABHA]
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SHRI GHULAM RASOOL MATTO:
Madam, Vice-Chairman, Shri A. B. A.
Ghani Xhan Choudhury, in his speech
had made the following observation
in his speech on page 19, paragraph
26.17. And 1 quote:

Railways have been described as
the life-line of the nation. Our
strategy, in short wil]l be aimed at
making this life-line stronger, safer,
securer and speedier so as to ren-
der more satisfying service fo the
community,

I would like to know whether we all,
including the Government and the
opposition and the people at large,
really contributing their mite to make
the railways really a life-line. Whe-
ther we are doing it or not doing -
that, we have 40 go to the health of
the Railways. In connection with the
health of the Railways, I have certain
observations to make which will re-
veal the present state of affairs of the
railways, The original idea as men-
tioned by the Railway Minister again
on page 8 is that the Sixth Plan was
a rehabilitation plan. In other words
the amount spent so far has been on
rehabilitation and that has always
been the strategy. No effért has been
made to see that we caich up with
the developed nations c¢f ' the world.
With regard to the health of the
railways. ...

THE VICE-CHAIRMAN [DR.
(SHRIMATI) NAJMA HEPTULLA}:
You are talking of the health of the
Railways. The Health Minister is
here. You can go ahead.

SHRI GHULAM RASOOL MATTO:
1 will give some figures. According
to the Explanatory Memarandum given
by the Railway Ministry, passenger
traffic in the year 1950-51 was 412,000

_for the suburban ang 872,000 for the

nop-suburban  railways, Today the
position is that the suburban traffic
of passengers is 2,029,000 and that

of the non-suburban sector is 1.6286 000,

This means that on the suburban
sector alone, there has been an in-
crease of 400 per cent and on the
non-suburban sector there has been
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am increase of 100 per cent. This is
the load on the railways. And what
ig the achievement?

In route-kilometers the position in
1958-51 was 53,596 xms and today it
is 61,385 kms, Thus there is a nomi-
nal increase of 11 per cent.

With regard to the rolling stock,
the number of locomotives, including
steam, diesel and electric, was 8,209
in 1950-51 and today it is 10,087. It
means that there is an increase of 10
per cent only. On the one hand, you
have found that there is an increase
of 400 per cent in the suburban pas-
senger traffic, on the other hand, the
infrastructure increase is only 10 per
cent. You can . yourself understand
the position, Madam, Vice-Chairman.

The position at present is that 6000
km railway track is not fit and re-
quires replacement, Twenty thousand
kilometres require immediate
rlacement. Twenty per cent of coach-
es are over-aged and 65,000 wagons
are unfit and require immediate re-
placement. Twenty per cent of ope-
rating signals and points are also
overdue for overhauling. The number
of over-aged and weak bridges has
increased to 3500 during the last ten
years, This is the state of affairs of
the Railways at present.

During the year wunder review,
there has been an anticipated revenue
deficit as against budget estimale of
Rs. 5174 crores. The revised est'mates
are Rs. 5024 crores: that means, a
decrease of Rs. 147 crores. So this is
the state of affairs of the Railways.
The dividend as envisaged in the
Budget estimates was- Rs. 438 crores,

whereas in the revised estimates only .

Rs. 311 has been provided. This means
that in the current dividends also
there is a ghortfall of Rs. 126 crores.
There is a total deficit of Rs. 152
crores during the year.

Taking all these factors into consi-
deration, I would like to kmow from
the hon. Minister, if this is the state
of affairs of the Railways, how is he
going to rectify the situation.

re-
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Now, again on page 8, col. 7.6 he
states that some unorthodox methods
have to be adopted, but the Minister
has not so far come out with any
specific proposals as to what these
unorthodox methods are for mobijli-
sation of resources. If a single expla- .
tion was there, we would have thought
that there is earnestness for mobili-
sation of resources. This has not
been done. On the contrary, we are
going on with the Budgets.

The other
make is

point that I have to
that in every indus-
the Railways is
also on industrial concern—deprecia-
tion is always fixed 10 per cent for
one shift 15 per cent for the second
shift and 20 per cent for the third
shift. But here the depicciation is
determined according to their own
calculations. This needs an explana-
tion as to why this depreciation has
been fixed in a  manner which is
different from other industrial under-
takings,

So I would like the hon, Minister
to please enlighten us what he pro-
poses to do in ordar to mobilise re-
sources., (Time bell rings )

Mr. Ghani Khan Cheuvdhury is here.
Last year he came out with a plea
that he was not gefting money from
the Finance Ministry. The Finance
Ministry has jts own problems. They
have to look after as many things, Of
course they hdve also given some
money. But is that money sufficient
to make the Railways a successful
Railway angd a Railway—which we
can be proud of? It is not possible
unless we resort to certain unorthodox
methods. In this connection, I had
mentioned last year that as the Rail-
ways are getting money every day,
why they should not issue bonds for
Rs. 300 crores every year repayable
so that they can augment their re-
sources?

The second point that I want te
make is this. He hag mentioned in
his speech that the Railways are the
lifeline of the nation. I agree with
him one hundred per cent, This is
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the lifeline of the country. What

. should the nation do? I propose that
Mr. Ghani Khan Choudhury should
suggest to the Cabinet that on the
total receipts of the Railways, one
paisa per rupee or one per cent,
should be levied as surcharge exclu-
sively for the Railways. Similarly, a
request should be made to the State
Governments that on the revenue
that they collect, one per cent should

" be collected. A ool should %e made
of this sum. It should be governeg by
the National Development Council in
which all the Chief Ministers are
present who will specify as to where
this amount can pe spent., The situa-
tion can be rectified by this method
alone. I had read some article re-
cently in some journal according to
which I 1learn that Rs 16000 crores
are needed for the Railways to re-
habilitate it and to make it as modern
as the other Railways in the world.
How is this sum of Rs. 16,000 ¢rores
to be mobilised? . He himself states
that uynorthodox methods have to be
adopted. I would request him to come
out with certain concrete proposals. I
have made two proposals, Let him
come out with other proposals, Other
Members can also make proposals, 1
agree with the Finance Minister
when he says that he s not in a posi-
tion to give more money, He can
give only to the extent it is possible
for him and that he has given in the
Budget. The Railways have to mobi-
lise the resources. (Time bell rings).

Madam, 1 come to two or three
pointg with‘ regard to Jammu and
Kashmir. In the Budget estimates, for
the Jammu-Udhampur railway 1Ilne,
the total expenditure is expected to
be 50 crores and the provision made
by the hon. Minister is just 2 crores
of rupees for the current year I
would like to say that it will take 25
years for this 56 kilomeire line to be
completed. I would request that he
should immediately announce that
more gallocation would be made so
that this railway line from Jammu to
Udhampur is completed as early as
“possible.

My second point js that in this
scientific age, it is not impossible to
take the Railways to the Kashmir
Valley. I had made a suggestion and
1 am astounded to find that no provi-
sion has been made for survey work.
I would request the Railway Minister
to provide Rs, 15 to 20 lakhs for sur-
vey work for providing a railway
line from Udhampur to Srinagar, This
is very vital. We have seen that
every year during the winter months
our roads get blocked. In 1905 Maha-
raja Hari Singh get a survey done.
A survey was made suggesting that
the railways can be taken to Srina-
gar. Of course, that was via Rawal-
pindi. It is not impossible. The tfer-
rain that we have got in Kashmir, i.e.
from Udhampur to Srinagar, is as
good as in any other part of the
world., I would request him that a
minimum of 20 to 25 lakhs of rupees
may be earmarked this year for sur-
vey work on the railway line between
Udhampur to Srinagar, Madam Vice-
Chairman, three years back, the pre-
decessor of Mr. Jaffar Sharief hal
announced with a bang that an inter-
nal rajlway line in the XKashmir
Valley from Baramulla to Panihal
will be started soon, In fact, a sur-
vey has already been made on that.
I would like to know from the hon.
Minister as to, what progress has
been made in that direction and what
has been done in that case. Madam,
I am very grateful to the Railway
Minister that a Railway Service Com-
mission has been constituted. Rail-

"ways is the biggest empioyer, and the

people from Jammu and Kashmir are
the worst affected so far as the em-
ployment is concerned in the Rail-
ways. I would only request Him that
this -Railway Service Commission
should be really made working. And
I would request him that steps should
be taken to recruit as many people
as possible from the State of Jammu
and Kashmir, and a report should be
placed before the House as soon as
possible as to what steps have bheen
taken with regard to the minorities
and weaker sections of the people so
that they get more employment in
the Railways in all parts of the coun-
try. )



THE VICE-CHAITRMAN LDR.
(SHRIMATI) NAJMA HEPTULLA]:
You have taken a lot ot time. You
have taken more than your time.

SHRI GHULAM RASOOL MATTO:
All right. If you want to say that, 1
will sit down. I have only to say, and
I would request the hon. Minister
that with regard to the railway line
from Jammu to Udhampur, more al-
location should be made and announc-
ed as soon as possible,

The last point I want to make is
that although Mr. Ghani Khan Chou-
dhury is not here—and I do not want
to convert this serious debate into a
political affair—~he has made a dis-

tinction the other day between West,

Bengal and Jammu and Kashmir
whereas he wanted to dump West
Bengal Government in te the Bay of
Bengal, he wanted that the Jammu
and Kashmir Government to be
dumped in the Indian Ocean. I think
-...(Interruptions) I think that he
has }ost the sense of geography. If
the crow flies from Kashmir the
Mediterranean is nearver to us than
the Indian (Qcean. He shoulg have
chosen any other thing. 1wy idea is
that he should treat the entire rail-
way system from Kashmir to Kanya-
kumari as one, and not treat Malda
only as the place that should be
attended to. Even North Bengal is
weeping that it is not being attended
to. Malda alone is not the country.
Kashmir to Kahyakumari is the coun-
try. And I would request him that
he should pay as much attention to
any other part of the country as he
pays to Malda for which he has
launched various schemes. Thank
you, Madam.,

SHRIMATI PRATIBHA SINGH
(Bihar): Madam, Vice-Chairman, while
supporting this Railway Budget, I
would like to clearly say that the Rail-
way Budget has to be considered main-
ly in two aspects. It is mainly a ser-
in two aspects. It is mainly a ser-
vice organisation, It is meant for
giving facilities to the public, creat-
ing new infrastructure for the indus-
try, and helping the development, of

the backward areas, Now, we have
to see what are its projections, and
what are the facilities and amenities
given. The other aspect of the Rail-
ways is its commercial side. There
also we have #0 see what the achieve-
ments are and where the failures are
because as the Railway Minister has
said in his Budget Speech, the rail-
ways are the nerve lines of the na-
tion and the health of the nation de-
pends on this, He has also given a
slogan in his Budget Speech—safety,
security and punetuality. This is the
new slogan given in his Budget
Speech this year. Now, the train ac-
cidents in 1981-82 were 1130. In 1982~
83, the number has been reduced to
797, a reduction of 29.5 per cent as
compared fo 1981-82. Now, we have
to see what are the reasons hehind
these train accidents. These reasons
have to be analysed. The public has
to be given confidence that while
they travel, when they start from
home, they will be able to reach their
destinations or back home again, Now
the reasons analysed in their book-
let say that a rise in the failure of
equipment especially of permanent
way signalling apparatus due to rail-
ways inability to replace and renew
the assets satisfactorily because of
financial constraints are responsible
for these things, They say that fhey
do not have so much funds as are
required for renewal of all these
tracks, or their repair or replace-
ment, The other reasons given- are
that arrears have accumulated in
renewal of outdated track and ve-
placement of rolling stock and equip-
ment,

Madam  Vice-Chairman, the Rail-
way Reform Committee estimated
that nearly one-third, j. e., 60 thou-
sand kilometres of rail track in the
country is overaged and defective.
This is quite a sizeable length, The
condition of the track, they say, is
so poor that there are speed restric-
tions on 4500 kilometres of rail lines.
The rolling stock is in no beffer posi-
tion, It is also said that 41 thousand
wagons, i.e. 10 per cent of the total,
are unserviceable, The RRC estima-
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ted that these two things alone would
require Rs. 2,000 crores. Do we hcpe
that a part of the levies will be uti-
lised for these iwo things? Do we
expect that the Railway Minister
would see to it that we utilise what~
ever we get from levels on these
things so that their new slogan of
‘Safety’ can really he achieved in the
coming year.

Madam Vice-Chairman, the outlay
for maintenance cf track and bridge
has been raised from Rs. 250 crores to
Rs. 278 crores and for track renewal
from Rs. 150 crores to Rs. 220 crores.
But even this will not suffice. How they
will cover up these gaps or how they
will mobilise more resources, they
have to think,

Madam, it has been said that com-
Pensalivn  for rail accident victims
would be raised from the present Rs.
56 thousand fo rupees one lakh in
fatal cases us vecommended by the
Railway Reforms Committee. They
have aiso saio tnat while anatysing the
reasons for accidents, the failure of
the railway sfatf constituied the lar-
gesc single causarive raclor responsi-
ble for rail accidents., This is nearly
64.5 per cent of all train accidents.
Out of a total of 34 collisions in 1982-
33, 52 were as a result of momentary
negligence or error of judgement of
staff engaged in train operations, for
example, drivers, station masters, etc.
etc, nadam, 1 would request the Rail-
way Minister that the reasons should
be properly evaluated and appoint-
ments should be done only on the basis

qt merit and not on any other consi-
derations.

As it is, there are many other consi-
derations on which appointments are
made. I am sorry to say it,

An amount of Rs. 725 crores has
been set apart for replacement and
renewal of railway track and locomo-
tives. Wanchoo Railway Accidents
Enquiry  Committee of 1968 made
certain recommendations. I v;;ould like

[RAJYA SABHA]
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to know the position about it and whe-
ther they have “een implemented and
in what percentage. I would also like
to know as to what has been the result,
and whether anybody ~has analysed
the resulis or made any assessment,
ipecause certain definite things had
been sald by them like periodical
inspections - of new railway lines.

.Periodical inspeciion of cpen lines, ap-

proval of new works, renevals and
intorduction of new {vves of rolving
stocks,

"Madam, the manning of the un-

manned crossings and providing lft
barriers with interlocking  arrange-
ments etc. launched during the
current year had a provision of Rs.
4,7 crores in 1982-83 revised budget.
Axles of the coaches had Leen built
and thus the Railways have fried to
take some action. So far as safety
part is concerned, I feel a little more
attention is needed to see that travel-
ling public feel secure while tra-
velling on the trains.

The other slogan is punctualify
This depends wuppn the ‘preparation
of the railway time-tables. ‘This is
very important. 3£ one train is com-
ing and some other train which was
late, also happens to come by that
time, it may result in accident, Thefe-
fore, punctuality is very important.

Then special purpose wagons and
engineered terminals for loading and
unloading . are needed for freight
movement, RDSO Lucknow is wor-
king on these lines and I feel that
they should be provided with more
and more facilities for research amd
development to meet our needs,

The Minister in his budget speeck
has paid special attention on the
development projects and for this, a
gross surplus of Rs, 205.73 crores has
been set apart which, he says, would
be utilised for development fund ex-
penditure and partial liquidation ef
indebetedness I would rTequest the
hon. Minister to.pay more attention
to development fund  expenditure.
A 'new direction is expected to flcw
from the Railway WMinister’s deve-
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lopment projections contained in the
budget. RDSO Lucknow will have a
new set-up to face the growing
challenges of the future.

About the 20-point programme, it
is said that Railways have identified
several areas for explciting non-
convention and renewable sources of
energy on the Railways, and it has
been said that these include 31 wind
energy, 60 for solar thermal schemes,
21 for biogas technology and 50 for
photo-volties energy systems.

RDSO has (lesigned high-speed
coaches with a speed potential of 120
Km. per hour. Development testing is
alsc going on, I would like to ask the
Minister whether I am not correct
that if the track is not in a proper
condition, if all other things are not in
proper shape, there is likelihood of
having more number of accidents in
our attempt to save some time of the
travelling public. Somebody has to
think about these problems also, take
note of them and see that whatever
you do, is gainful to the nation.

Madam, expenditure on gauge con-
version has been pruned to Rs. 50
crores as against a need-based esti-
mate of Rs. 600 crores. This is a very
big pruning. Therefore, I have become
suspicious as to what will happen to
the Muzaffarpur-Dharbanga-Raxaul
line conversion scheme, from metre
gzuge to B.G. line I have been told
that this has been taken out of the
riority list of your conversion Ssche-
mes, Madam, I would request, through
yeu, the hon. Railway Minister that this
should not be taken out of the prio-
rity list. In fact, it should be comple-
ted as soon as possible because this
will create a proper infrastructure for
the under-developed North Bihar area
and part of Nepal Tarai. Therefore,
this is a very important line. As it is,
Bihar is always left behind. I would
request the hon. Minister that Bihar
should not »e left behind, when you
take up such projects.

SHRI NIRMAL
(West Bengal):

CHATTERJEE
Railways  should
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be on the Bihar map or Bihar should
be on the railway map?

SHRIMIAT]L, PRATIBHA SINGH:
Both, .

Madam, there isanother point which
I would like to mention here, You say
that there is paucity of funds. Where
you cannot have new lines, for the
movement of goods, for the movement
of public and for the development of
the backward areas, you should think
of some bplans. Therefore, I would
request that the integration of bus-
truck-rajl travel should be takem up.
Wherever you cannot have new lines,
you should co-operate with the trans-
port people and you should {ry to
develop the bus and truck services.
The report of the National Transport
Policy Committee is already there, It
says that buses will be able to take
travelling passengers by (1) frequen-
cy of service (2) availability of feed-
er bus services and (3) restructuring
the fares.

The net requirement for the Sixth
Plan ig Rs. 11,000 crores. The plans
are already there, But the money
available is only Rs. 5,100 crores.
This leaves a very big gap for the
new projects. Madam,, I would re=’
quest, through you, the hon, Minister
that whatever schemes they already
have, they should try to complete
them before venturing upon new
schemes. Now, the question is, how
to raise resources. You should set up
some committee to study this. But 1
will make one or two suggestiong in
this connection. For example, exports
should be stepped up. This should ke
done both in the area of laying of
new lines ang through the export of
bogies and wagons which you are
already doing. But this has to be en-
couraged a little more and some in-
centives should also be given for this
purpose. Thig will also gear up the
employment potential and bring
foreign exchange.

Then, there is another source
through which you c¢an earn some
money, though not very much. you
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should have better printing of rail-
way time-tables. This is a small thing.
This is a small item in your railway
budget. But if you have better print-
ing of railway time-tables, you will
be able to get good advertisements
and you will be able to earn more
money because these are sold in
crores throughout the country If they
are beautiful and presentable, you
can earn a little more money, through
advertisements and sales. Then the
railway land lying idle all over the
country has to be utilised properly
so that it can yield money. Through-
out the country we have seen that
the railway land is lying vacant. You
are not even building staff houses. Use
that land for your staff houses. You
should give your staff more facilities.
Plus, you can utilise it for commer-
cial ventures so that you can earn
money.

Stalls of all categories on stetidns
have to be reassessed and given to
unemployed graduales, whether
male or female, to Harijans and eco-
nomically backward people. So long
they have been lying there with the
old people for the last 20 years, 30
years, and at the same rates. You
have to revise the rates, co-relate
them with their earnings.

These are a féw suggestiong akbout
how you can make improvement in
your revenue earning.

Madam, they have also to think
how to fill up the gap between the
earnings and rising higher operations
costs, At present you are having
losses because you have experience
gained, there should be some com-
mittee to study this how we can re-
duce the operational cost and how we
can increase the revenue yield,

Madam, this is the third consecu-
tive year when rail users have to
suffer hike in fares and freight rates
without a comparative improvement
in passenger amenities and goods
movement. Even salt, edible oils, ce-
ment, paper, sugar and oil seeds will

[ RAJYA SABHA ]
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be covered by hike of 1.3 paise and
2.3 paise per tonne. Coal and petro-
leum products’ rate is even higher.
Of course, the hon. Minister has
given a concession of 6 per cent on
freight traffic to and from stations in
Assam and North-Eastern railways,
But in spite of these hikes and severe
shortfalls in revenue earning, traffic
and other problems faced by the rail-
ways, compared to other years the
burden of the additional levies is
moderate,

Madam, the Minister deserves spe-
cial thanks for allocating Rs. 80
crores for the Calcutta Metro Rail-
ways. but I would like to tell the
Minister that this is really a remark-
able work that our engineers have
done and this has to be completed,
funds have to be found out from
somewhere, and this has to be com-
pleted to ease the difficulties of the
Calcutta public,

I thank the pMinister for introduc-
ing New Delhi-Patna-Magadh Express,
New Delhi-Barauni  Jayanti Janata
Express in Bihar and I would request
that a little more attention Bihar does
desire and require from your organisa-
tion,

Madam, rajlways are the nerve
lines of the nation, If they are work-
ing well, the nation is healthy. With
these words I support the Railway
Budget.

st g8 wwy AAEr (UAEAW) ¢
weA  FATIA-AYTH A ALIEAT, THIEG
a7 fagy F© 797 ¥ oF Fga gsT
YU FAT @ g e o wan
¥ faqay 8w g3 Wz giEw ¥
T LI gufaw =G =we or oy
g1 fAady aw arr W@ ey §
7 ug Far § F a3 fwideey,
FAEE &9 & 99T HIX SqF ggART
W AR AT AT AN J gara &%
T g | afss #Y Iwa fafreT &
T FT G, FREN WER qA
¥ ag F& W 9 wg B Y
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qurgd &Y UF §  {Jdr wF
grg & ar gaEw fadst 2@ aw
FT W} & ar X@F Fr S A0EC Y
@ & ag faQefy a@ ArEl &Y A9g
Fat e 1 Wy fafrese g 7
aa &t 1% & 1§ ) awaar 5
@7 fafrezt go q@ § F1§ o
FG 1

qreag%, wg@ qg g & %
g3 g% @Ay SQ GgF FE
@ fr @3 &1 FW A F AT,
7z Tdw gur A1 g wfET Tw asE
% o3 § ¥ a2 & fafewq w0 &
g3 wE, AR A5 WA g &
aFd) | THRT KA /E 1 Y
XFT FAT FATAT AT IIH Y
gqg AT FAR! gl =rfge ag ag
gfr % gaeaw fay ar @ &
fasrg ¥ foT g9 97 @A 8 )
I FAT TGA F AR ag F0AT
f5 HiFet &7 3T FIF I AT
aET T AF HI A, TH JE I
SiFgl w7 SIENY I & N 2
e W F gare ar fawrg v w9
q9rEAT TT AN 9 Ay § ) aASe
¥ FA AWIAT 5342 FAT WA
#Fr wd) A @ @I 4011 FUT
AT FIT 490 1 FJFT gAY A
F AAY A HIT AT F 77 SNFIL
fwar f5 ag 4011 FUT =T FT
S AET § 3§ |19 Fear Fr Uiy
490 FUT TA AT AT USHT
¥ 58 FUS T4T & & 1T I§
g4l 5037 FUE TIX FT g AT
u% qrasg Y 9g e fawra #Y
Tfw =T ey g & . wfw §
IAHT AT SISFT TR QU AL
FT OrFT AT 242 FAT WA
f5T Y w7 WT ) AAT ST §T 9H
F A g%, [T NS & AT 9T
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ST Fga FGIAO FY F TE 128
FUT T F1 & | I9F7 fowy &
gz Y 7§ A©T [|/F F WA AT
g 1 BT gadt g 70 F fa¥
@y FeFk #1 wfowr 490 FOT
Y ¥ FIFHT 420 FUT AT FT
fagr @ar #HiX 170 FAT WY
TR & @ § s & g
s fF foear @@ 111 9% WY
TIAT o7 | 58 FUT wWIT & FAT
Ty AGE { FAT A9T | §F TRQ
¥ IWF T@IT AT 850 TGT FY
FALT a7 15 & | 50 ag ¥ Hiwsl
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SHRI M. S. RAMACHANDRAN
{Tamil Nadu): Mr. Vice-Chairman,
«Sir, I am thankful to you for giving
me this opportunity of participating
in the general discussion on the Rail-
.way Budgel. At the outset, 1 wish 10
.congratulale our Railway Minister
.and his Ministry for presenting such
a least painful TDHudget this time,
‘Though the pace of development is
not as satisfactory as many of the
Members would like to have at a
time when the prices are on the in-
crease, adequate care has been taken
not to do anything in the matter of
passenger fares and freight charges
which will add to the chances of any
escalation in prices on that account.

Sir, there have been a number of
sohservations made by hon, Members
from both sides of the House.

They said that the allocations made
in respect of several railways are
.ot adequate. I am also in agree-
ment with them that the allocations
do not satisfy many projects and
many areas. At the same time, I am
not able to reconcile with the state-
ment that a particular State has been
.discriminated against some other
State, Particularly, my {friends from
South, from both sides, both in the
opposition and the ruling party, have
been saying that the whole of South
has been discriminateq against. One
of my friends said that Kerala has
been completely discriminated against
.and another friend said that Tamil
Nadu has been discriminated against.
1 did some exercise over & ZElloca-
tions made and I find that my Zone,
i, e., the Southern Railways, comes at
the third position from the top of
the list. Actually, only two other Rail-
ways, namely, South-Central and
North-East Frontier Railways have
been given higher allocations than
the Southern Railway. If you take
the whole amount including the am-
ount already spent on the projects
and the allocation made for this year,
I am happy to note that the Southern
Rallway stands at the top of the list
yecause it got Rs, T67.89 crores (al-
ready spent) and provision of Rs.
20.53 crores for 1!184-85, making a
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total of Rs. 188.42 crores. Therefore
I do not see any justification in the
allegation that the Southern Railway
has been dealt with unjustly, Sir, at
the same time, I would like to appeal
to the hon. Railway Minister to give
priorily to such  Zones which are
more backward and which have been
neglected in the past.

I would like to bring to the notice
of the hon. Railway Minister that the
money sanctioned for the Karur-Din-
digui, Dindigul—Madurai and Madu-
rai-Trunelvell for this year and
also what was spent during the
last two  years is not at all
adequate for this project.  Another
important thing is that while they have
provided parallel line almosi through-
out the whole length of this new pro-
ject, only belween Macurai and Mani-
yachi they have sanctioned only the
conversion from metre-gauge to brued-
gauge. While the whole line has para-
Uel line, only this gap in between
Madurai~-Maniyachi in having the con-
version. It will not suit the require-
ment of the area. I hope the Railway
Minister will be kind enough to sanc-
tion the additional funds for this pro-
ject, at least after the allocalion made
for this year is spent. Sir, the Railway
Minister  deserves congratulations
from all sides not only for this Budget
but also for the improvement
that has taken place in the general
working of our railways as such, On
the punctuality front, a lot of im-
provement has been made though
something more reeds to be done. On
the availability of wagons also, we find
a lot of improvement, All these things
have been achieved by the
hon. Railway Minister not
by investing any more money or any-
thing like that Lut by mere stream-
lining of the .ureanisation structure
and taking up a little more vigorous
enforcement of the rules and the
working conditions. I wish the Raile
way Minister and the other chief
officials in the Railway Board would
keep up the tempo and try to improve
turther the conditions in the Railways, -

particularly in regard to punctuality
and passenger amenities,
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Sir, with regard to passenger ams
enities, I am sorry to find that noth-
ing much has been done in this Bud-
get. Sir, one irritating source, apart
from the late running of the trains, is
the catering facilities.
“my colleagues have already spoken
much about this, I do not want to
add anything more. But I join my
other colleagues who have expresed
their dissatisfaction about the cater-
ing facilities presenfly available. In
this connection, I would like to point
out one thing about the catering ar-
rangements, particularly when the
trains are running late, If the cater-
ing arrangements for a particular
train for breakfast or lunch or dinner
are stipulateg at a particular station,
passengers in other trains, arrive ear-
lier by chance at that station, they
just get whatever is available, and
the passengers o¢f the long-distance
trains for whom those arrangements
are intended do not get anything,
Very often, when the trains are run-
( ning late, there is a total failure in
the «catering arrangements. That
is because the concerned staff do not
take adequate caution and do not ad-
vise the concerned people at the
next station about the late running of
the train and the - catering arrange-
mens that have got to he kept ready.
I have myself experienced this. This
is not because of the non-availability
of the infrastructure but it is just due
to the negligence on the part of he
concerned officials, They assume that
the train will reach the station at the
appointed time and everything will
be taken care of and that they have
nothing more to worry. It is only
their assumption that is creating all
these difficulties.

Another point which I would like
to bring to the notice of the hon.
Railway Minister is about the casual
workers, Yesterday, Hon. Member
Mr. Kulkarni was telling that he has
met a causual worker with 30 years
of service. I am less fortunate than
him. I have met a person who has
got a service of 32 years. I cannot
just understand this sort of keeping
a person as a casual worker for a

Since many of
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long time, for a wheie generation.
Under what rules or what procedure
this is being done, I do not know.
I would appeal fo the hon. Railway
Minister to see whether there is any
procedure for reguiarising these casu-
al workers, And if there is a pro-
cedure and if it is not implemented,
let him at least spare some time, some
thought for this, This is very diffi-
cult to swallow. Somebody joins the
Railway administration as a casual
worker and at ihe fime of retirement
he retires as a casual worker is some-
thing which is very unreasonable and
ichuman. And I hope our Railway
Minister will take care to see that at
least in future ihis is not allowed to
continue. Then, Sir, ancther unfor-
tunate category of people who szre
serving the railways, is that of licen-
sed porters. I do not know what for
they are licensed. They are suppos-
ed to be licensed to do the work of
porters job inside the station, on the
platforms. But, at the same time,
in a number of stations I have seen
that there are other people without
any badges or uniform who are also
competing with these bpecple in their
work and remuneration. I do not
know why and how it is allowed. This
is one way of exploiting them, The
other way of explniting them is that
at certain small stations when the
goods wagons arrive and they are de-
tached from the main train and the
engine is taken away they are asked
to take these wagons from the place
they are stationed to the goods yard.
For this thing fhese licensed porters
are used and they are not given any
remuneration for this work at all. I
hope the hon. Railway Minister will
look into these grievances and rectify
them.

One of the irritants to the general
public is that at some of the level
crossings—I do not know whether
this is being done under any rules or
not—instead of keeping the gates
open, they are kent closed most of
the time. The railway employees
just keep the gates closed at the level
crossing and either they po away
somewhere or Xeep chatting some-
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where. All the buses aad bullock
carts and all sorts of traffic is held
up. It is only if and when some ex~
perienced lorry driver goes and talks
to the level crossing man and greases
his palm that the gate is opened,
This is not happeaing at just one or
two level crossing. This has become
almost a regular feature at a number
of level crossings. 1 do not want to
mention any particular names. But
my personal experience is that at the
border of Tamil Nadu with Andhra
Pradesh this has assumed severe pro-

portions. I was myself a viclim a
number of times. I had to stop there
for more than an hour until some

lorryman came to my rescue. I think
this would be the experience of sev=-
eral other people. 1 think the Rail-
way adwiinistration should take care

of it. I feel that some sort of a
log-book should be maintained at
these level crossings in which it

should be noted as to which train,
goods or passenger, crossed at what
time and when the gates were closed
and when they were opened.

Sir, before conciuding I would like
to make an appeal to the hon. Rail-
way Minister regarding the platform

tickets. This is ancther irritant to
the general public. There are two
categories of people who go to the

railway station. One category always
yurchases the plaiform tickets. The
other category never purchases plat-
form tickets. Regarding the second
category, which never purchases plat-
form tickets, whether it costs half a
rupee or one rupees or two rupees, it

does not matter to them. But
for the law-abiding citizens
who always purchase plat-

form tickets, this fifty paise to one
rupee hike is a great irritant, which
wilt affect the common man, and by
way of revenue you are not going to
get any substantial amount. So 1 ap-
peal to the hon, Railway Minister to
give up this increase and retain, if
possible, the platform ticket at its
previous cost of trirty paise, and, if
that is not possible, retain it at least
at the cost of fifty paise.
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The other difficulty which I have my-
self experienced s that when 1 went
to the Old Delhi Railway Station one
day, I was to board one train, the
public address system announced
that the train would arrive at such and
such platform number and that it
would also leave from the same
platform number. I was locking the
train from that platform number but
there was no train, Just five minu-
tes before the departure of the train,
the public address system anncunced
that this train will leave Delhi from
a different platform. As I mentioned
earlier, this is another instance of ab-
solute negligence and indifference on
the part of the administration, It is
these small things and small com-
plaints which causes irritation and
avoidable inconvenience fo the travel-
ling public.

I am happy to note that our Rail-
way Minister has done quite a gnod
amount of work in streamlining the
machinery and putting things in
order. I wish he and his colleagues
would increase the present tempo and
Yring in more and more improvement
in the future. Thank you,

st TRwEe fog (99T WAW) ¢
ITAATERS  Ware4, @3 Rl
S & &Y waT Yo fear & 3@ aseE
¥ gatd 9 FgT § gar qrfas
F oodrrgdy U @ 21§ FEe
z7 WEE § qE FAT Argar §OF
AT Fy wIE F oFIT FAAT A
3F, @ At a9 ¥ favdfr I@ @Al
F1 favrg frar, fsay 3 =wew
g0, fagar ¥ F1 arseAeAt
gafssrd fFat s gasr fgara T
ST AT 36—37 AT FI ATHIEY F A
fear nar § SgwT wWeT & FF K
) ooy & - F Fowar ar fF
Wi w1 fawrw fear sawr ug
g Fv§ oar I fF &y, &7 &rar
fra & @z & ofear & g
d% f5 awadw @, afeearT @
g7 W7Y BlE-Ale AW qy Fat g
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FaraNasr 1 § I AW FTAW
gafar & W g F a@ @ T
gar, A an g ) AfFa ga @ A AN
wde ag gFar H gFlAaw | agt
ZqAr T AT g3 § F AT wearsn
Zay Y arar S aFAr § BF agh av A
srradt ®7 T AfTeT gF 198 779 &
fag aw § 77 g 7Y A IT A
Foqar A B @3 wrardr srElr av
@ W F agaEr fawrw fwar
ST, TF A FT AT fawra g
F gAY 9147 w3 W@ § F FLWT
STIAT &, WSITATT SATAT § | ATHAIT
gifgr & #8 ? FTwA AT@R
g #i? w7 73@ WA H SmAr
q3qr | AR AT AIAT TA JITFT
q1q & agq § fgear Jar =vgar
2 fr & gfaqrdy afeagram & o
¥ g wg g gfrard afaas ag
JMET AT T TF A%, faawr
qTEr HZ THT § IEY F}I gAEA
FT QAT ET atar T g1 qHA
gl 39 gt a7 g 6 oz@ 2w #
g wgt AT FF @3 § w7 fF oz
I & g g W9 98 wgET 73
§ fr afam & vl #y gafaa fwar
orar &, q7F ¥ am % & 9A
Iar w1 gfw § 3@y, TR
FIIAIT £ @qM FZ 5 AN I9F
FY grar #r gfez & QT QAT
orfgT At & AT H Ag Ar4AT 4%
dar gv @ g 7 zafue frag g at
aar 2 5 =@ e F oae w5
gfrar afx g & 7 faa =@t
ot 7gt 43 gu & IAEr v A%
gegeg g} 033 @ar S0 AT A
1 gA4 ® &, WA wglRd Wi gArd
T A1 ga w1 wE At
#ifr wrax adf At § 5 39 I
w7 fawrg &7 g & fagm@ & O
qeaqAr § fr sai §r #1§ qel qaar
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g g 93 HaAr 9%, (6T gaar oy
MT 797 3ATE & I8 w9T fema-
AT FT FATF AR Bz Fodzrd
¥ FAT IIFL AT IEAT FT IHTHT
oI 39y T FqT IAT § AT IY
A FT FATH T5T F1dT § | 98
TIAT, MW AIAF G BT garer
g 3% g4 & qe 9% g9 & fw
gak efErFEr g dwgr ) af@r
¥ 93¢ $F g ¥ 12 3¢ 3@ end
g f& garxr gater &% gar g fF
g AT 99 9 T g, IT @A
g & gart fual w1 & stgy o=
YT 9T HIT ITFT @ «fwe,
farg zq a6} #7 fae =T F g
Afsg— &g sEefEa Tm S g,
ar IR 73T d@d w1 fawiw ge
FT fear 1 waafa faardr it omg., |

Y qra swma  (fagre) @ Fgr
T F T AT 1 ., (xawmA)

o) Trdvax fag - afrT sy ooy
TAE FT & @1 WY 97 FHAfa gy
St o1, T ST ATAT frvaAny € frard
¥ @, WMT 9T I g WT IR
ATT qiF AT, AT ATHYT FT  TWIHT
g, SR AT T g Saw
fears 37 s |

T ATAAR TF @F NG =77 97,
qTIIF A5 G RETE I @9 AT §,
graifs 52 $o fwar ad &, dfew
qM Fed @ F 394 Arver € faars
Y war | miET a4y ?

gafag fv 5 A A9F qrm
gl g1 9gd I@T Hel ST gIoHT
ag Aifa gy =rfey f g9 3w &
FNF-FIT T TATFT § FATAl, I¥G8
#grg ot o fasfaa gamr g, sad
FT g7 FATHT QA1 g wfawfaq
&\ ugd av 4z arg @A wArfgg fw
st gars gfasfaa gl, feawr fasa



319 The Budget

[sht wdvar fag)
T AT g, IW TArE & ;IR
qge |41 A |

gt ArG  wtagr, § sewa
qT agq Tgl FT AT T FLCAT
@ o oF GWw g qar &1 ey
1 oY FFr AT wFAT E B wem &
ZgE  FHTWA F A GTAE AT IFRY
&Y g, 98 Ny ¥ a8 W g, oHY
¥ wreEAT £ 1 AT AT R HwAT

s My oF af aw
AT § AT g¥ FAN &1 FF fwEwr
& 7 wmE &1

garer wgar & v wwiey Fv gqret
s g afi & qfag fAwem, av
AT, AT HR FAN S15d, 9
§ wigt 9% zaET fawa gar &, agi
aF qfvg @, afer s e
g safaa &, gl ¥ =T AT FT
qiefl Fwg Wl g, 9@ § dar g,
gdY § %37 &, 9 H Fore §, ot
§ g g, Sl § walt g, A
Fret #§ A T swfeg € @i

gadw w1a v §F e AEy
(=0t FTGTTG TH) : STAATETT T,
T 39T TRATT &Y LT .

goawIEne (=it duE Tena wAY) ¢
qEgL AT g |

st ®eATY T : WY TTE
fraguwr & s@aT g € &1 5%
g [T FT AT FGT AT WA BN |
WT q@ F A A I |

st wdyay fag ;. wq@wrere
WERY, FIATT A S F! AT &Y
7E & fF oag fre faam & A4t §

IR (W1 qAT  WERA
w&ll) g W [F F 6T Ng |

ot aRvas fog : A% @3 "wrw
7Rl § 5 zg fow fawm & war @
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T AT g WEW A& F qge
Fgi 45 gq & M FH @z wqH"
LRI LU UGS

@Al TRy Fa feard A,
FgifE e & g ag quted § 9
g9 wme F gfg anfea & S TMEN
qafaer & T ITH AAN FT AW §
MY 57 wF faqmt AT wA 9@
MY & ST gHT & & famgw war
g, agl wwd T & v fET Swwr
AT, AT WX SAAT FT OO DY
g fegd T | R AT e R @I &
frag d [T qLATIEr W E |

¥ W3 F9T 9T & 9E9 FT
QI g | 91E FeqAd S, W 9q
F1 gafag #fw, ¥ 7g dmE F
i =wfoe wfww, sgr o @%
g1 g & oroEr g8 agr & srar
T g WX A Aga § F F www
TEY ¥ g2 T & $9AT 99T THY
# T | FEAATq T S FUIY
g Ifrerm fi@ gu & ok wew
AT FT SV wH § v osg ww-
=T fog arr, df gasr 9T B9,
qrT ag WISA ¥ g STl 9T F
AT ¥ g2 FE |Fav |

SouwieaRt (% @9 TgRd BY) ¢
ATEA ¥ gadT, arga faesmwi )

ot W0 agenw o (FfRAATg)-
feta g a3

ot e fog 3% @ W
w® ¥ fr ge nar waT . 9T F A8
g W g U Fgar § fF owedy
g W AT T g @1 EWIT
fF audft Fogar & warfas & @&y
qIAT &, &% oot fox fewr 7oy
qdT wET g, TR HUAl HY, %7
HOAT qf@Te AT #oa Tord &7
fasre & wmar g1 8 gl
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AT, A1 *'ﬂwr“rara' g ST &
14T, Fwarafy FumE o & aram_r
fr waamfy froEr S &1 GHT S
femrd 3| & R JWIT A A
AT, AY TAHY STy feard B &
7 5 T G =g W AT 7 IAFY AT
fegr€ad awr | wuFgar 2 fe W@
T, HITET AT FATA OH [AT A

CaTgd BB mw dw oA faww g
3 1 91 qawa & P 9T F gAAG
ag 7t § fr wrieax fag *1 gfawr
& FrTa ¥ fasey 99 (AT | W AT
gaad ag A & f& f59 @ ¥
Wa Y A g, S W 9T 98 &
a8 §——H 0F 1 F1 STAAT g, 99
T § owWar VEar g S|l d ani A
X7 FATIET Y AT, FY I FT ESA
g|T AE-—TF AN F7 GE4T T I;
F gareargere Ag g, el § gl
AT FIeSIE  TATR ﬁ T WTER |
RFgAFT AT a8 2 7 w9 =
a1g 1% {1fF T8 & |

§ oo FYOwH 9T A FE G,
Tl ofae 8, I9 9T 98T FET FFIL
g figgwa ¥ ¢, soifaa s @ &1
T T AT argg Ay A Fowad
T FgAT AT g B fm e &
# oAt §—FeaTry 7 S 43 §, 7
o w1y &, wfew gy fovwa 45 2

f& W™ 1 zwFr oEaEr w4 fF

FTAAA | TR FAT ¥ WA FART
FETT § WIT | qY, AT FeAry, §
FE Al FET AT AR AT AT G,
argiR forg fgase gy 1 Feware T S
wet & #Iq § I T A7 ' gIAD
g7 omEr A T § wEe SO
Fatdi-—gw 7L Fga gdl 7 F1, At
TS F1 aE ¥ Iq T W AAAT
¥ fergear %t 998 ggelt AFAqE I
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a1 fee ats ?r ar=rr§ ! sm BIEFT
= T, fwﬁr 7S & gr § 3 1Y
& &Y, zrg%na’r%\ fare ai% a7
FerFe?, AT fag a7 797 udo fo
HT TATHT TG TF A TF | HAA
oA, SRl e § | sTET,
Feol FL vt | waws e wE |
FgA B0 47 wawd 1 foe e A
& =T @ E; Feaary S ;g § FE AT
¥ @ g fFoag & tg?ra'r%riﬁa‘(z‘r
fre g% o & woodiew w6 €
7z TR FY g £ 0w md
HrET § W garw #1 faare £9 gR |
fermma QAT 1 oF AT aEEE
F1 qrg9 g1 f5od wrd) e @
FT Fo97 qE AR AT qIRT ATH A
A | WA FAT TA GT 4T TG
ot | gATE ¥ BUU aF w7 WF
ATET &1 &9 91T 9T & T §
FATQfy off § F@mar | FaiE
A13 § FEF1 A N7 AT, ;T F T
St ST ag F 97 Wiwar | aqAe
FT FTET AT qF § IHIT gaT 1 AT
STITHE FATG &, FRIST €A §F & Gl
& AT T T FOT F ATE IF BEA
F1 R F R HIX T wEw qATCFHT
F AT AT aTH IawT @4 faar
it AITHT i § Fowdr, a8
feseft a1 1 #9fF Fgi 9T a3 A
gd & | HITHT W VT STar F,
NAY @ FT BT BT AT, 90T HE T
T B W, Aogw § | ARES
Ffl 1w @7 @ o ot Al § @a §
a4 grere # ¥g9 € 3% T 1 TaT
R EMT 1 AT #ga § o ar e me

¥ ORI AGAT L | ATATAIET A
TqFT HaA a8 & fF wg  aQdy fagsn
AW wY S @i w7 fadar, T
S& AT A T@F &7 fear aranT
%1gw ¥ g€ FT fafu sy qew @aw
st ar mig Brfaasr qar w7 @ &
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[=fr vz fag)

SF qF AQd AT aqAsardy @ ag
T gl | PR A SR Fqamd
FT g FT FT Iq07 & fFw aai 77
fasrg foar s o ‘

gl & qar ar wfemT 1 8g
sHal Fw@ET &1 FAT &7 wiw |
FET A € 5 99 gAE § 37 Ay 92l
doTdl ST 1 Agy @ 1 (gEF ®)
ag}) & A €Y gew FLEAT | ATIHT
oA WA &I § geg, AT, FaFdl,
1 faeefl =Y 779 T AT 9T TF
FIGET AZFAIZ F 1 SEIFATAT G0 29
3w ¥ AT A1 Qg AT A GHATA Y
AIT FZIT ALY FL GFq | gL 3A §
Tl T 2, 2 grT & 1 Wy 39
garg & AfeT g AT § oy G
Tgar | @ fesai & AT TgHT T3
g facfiz s awd) awdua
& WA, TF g agd eqifefad
a7 qqA P agr g AR AT R A F
FIXAFFIAAG § T T 7 A
& 3q%q agl, av feeat § @AY 7y THT
AT AL AT AT § IN A 5 FT ETE
FIAT E | AT FOQAT HT qIAT TTHY |
Ky urqd Qr=r B FA7 9g A9 T8
AW | (eAAUA) FATR UF. LT F
REfmagaaad 2 wEgAd w
ES

Iuaweas (s dag @A wW)

715 g9d & ag g At g 5 o
&Y oY 37 7T TTATIGT TG & |

sfnedt Wiffwr @ (FofeF)
qEHA) AT AT § THY avF gAY 1 FY
]t Az g 7 gAY A

nF R Q38T ¢ 98 WA TATEH
W ITFG G
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it TeE fag WA Tg AEA €2
uHIT WY AT 1 1982-83 F 514
37 wa1SE g § WY ug g W) PR &
FET 4% G0 229 fargAT ¥ 1 TWH
HTT Fgqd € fF 1982-83 ¥ 514 3|

- ggeard g< faAd 82 ggeATd AT A

Feomi & g3 &, angd, faaw qF
gifgTe saT At FE MNT 1T 0 Al
afrq s mfafom o gae T g5
# 3 qrd & st #7 AqaEmE
Fat§1 ag AT ;g AAG § AT
FZHT MOAFTT G wATZIAE
q TaFT Ages 3w fam
FAATET AT FY AL A0 ALY QAN E
o # 37 FJT FT NTAT T[q0ZAT F
TSTE L A AT FE FgT § AT
FAEF  FT TEAT F | FE T4
gftgdaram ? §F gF § ¥4

A & JAAT F AT AT FT FAT
- =ifgr AT AR SEFT g FT A
© arfed ar 1 UdaR fag w1 a7 FET

St weq A Y : SHTRAT &

st W fag :oar Hrgr oSar
g fF ag &n ¥ dre-vw FOI
grgady agw As wEdr & fF
gz a0 @ F Am wEAe wIS
IS S AR U 2
agiatady @ z@F g wE R
TR | W AN omwmEF AR Agr
g 1 ogw diiferw sl €
fatdt a7 F @ & g W
fadaFar |« FfF gER wEw
O qA gL warfew @ At
FY AVHE T AL TG A AL
ag TgEgT AT T WAl wERw
¥ g a1 39T wEEArs 9% §
afFt § Fgar g A A a9 a%
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4 sra A% Adr § #1R A9 qF ag
gsf’rtr g I9F WEW FT GG qA
5‘mr tm% TR FAGC F AT A
¥ qa%da &1 @ a1 SowT aw
T g 1 afer @@ Fawdw
TR AT FWT | ART FIA AL
N I | AW TG FET AR a7
FE I | ‘

TE-ET FIT T FEAT AFAT
ZgOE W A@ HW Fgd &
grEde ¥ gt § owmmA a3
f& a 7 T q@r A &
FT g gy g w4
@ § Alw A7 a0 fGedr ¥ oav
TF #EAT U g@ar g gafs g
AN § W q1F wiaGr g A ag
AIY SGIET FAZE &, A Iq AN
Fr dim g3 & e 99 Wr g
qIGHT AT CF AL H T @S
& AR AoEr qrr S f g oSrar
g s 5 zimde &, gAOR ¥
arw dF fg7 § og=sar g o ge-
fag agsar ¥ Sad WA @ JH
2T | FAT § R JiEr av fewy
AT FT TS JIC VT IO &
gra @ gIfmw agw wEm
A ][I F G AT ST T 94r
g @ AAA & JE@A AT A
FEAATT T F T FAN AIAT AT
TdvaR fag & gv =&l smat
d FAAT T F AT T@Aw Far
g a8 AW FET &, A qI0 AL ATAT
o w9 @fge 5 oed s Far
favarg | W g WI F ITC AT
farma @ T@r g |

s AT 3fgC wwgd FT oA
F¥ | ATEU AT T AT g7 oA
g wT wsgd # efHAAE FW
21 3% fowag gad & fog #rf
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qarz gl &1 #rf fawrga adr gar)
a4t g gr ¥ W ¥ ghwi
F AR Fifomd w9 § wmpmr @
ag gAY BT R FT @ q@r o
@ WA FA ¥ i ameew
foeen #x w@r 2 ? FE e
¥ fau a4l gamr 1 ( aww
F\ °&Y)

gifar & § v T HR FgAr
HIZAT § 1 WIT Fgd & 72 I 4
ECIERE

oY weqAtE X ¢ FAFE-BIW
F oarr ¥ atfag
st o¥w fag & WA #

g a1 IFT g 1 F1 gAAT
T | Wy wgr 72 SR A 8
T | 232 MfEAT AMS AT AR
Fr#T &) AfFT § FaF ¥ Hw@T
§ WWEUT F 9 ¥ ) TE T
FAFAT FI FqIAT & | TF ML TI=T
FAAT & | IgET WA MW@Y. qF
Tq F fgqd @@= g9r® & |
FY qET T AR ¥ T Fray ?
Ju uw gam § 5 v faaglear
¥ g-—foeelt § TS Mw aw ¥g
Jadl g, sermgraTe & fawigz g,
AUARUA AT TFRAT G | FATE X
g 6 I IqY Toq S aNT® ¥
qy dwFw & &7 oww ome@ €
ar  faworgr, drdw faw seEw
g quT FARE @ AT w9 gEr
AT w1 faagiaar Fr @y S
¥ T WY qAE F Al 1 gl

FAL (|
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CdEr A% wgr FoaArE@ ¥
wfrR-afqar fF gC T B
AT & TART I JEA FAN &
faq qd § I671 g 47 fredt A
@ Fgroar F R AR Fo o
© o} §REE IR, TAAHR(G AKAT F
FIET FAH A &, WO HAT W FL
agi W §, @ F owAm §
gt 93 ¥ 1 9EF M 9 E
99 31399 49 W g AT 10-20
AW 7w |y § FE S F 9T
LU A

sy weq T4 VA . SFAT  9rer
“F UF F ot A4 gar ?

oft e f@g . JAar  qref
FTFIHN | FAT 0T & AT @r ar
saar 9Ef s 7 gg g |
A BIg Ay 1 AT T ag 7 -
Vg T & zm@ wmA owr fgwr
a5 & T &, wE T A4 QT
2 7w fwd a7 A @ AT
I 9§ q9q g a1 AMSAF  Iq
fNw FN e Hfaq Jher oSO @9
gai g Bl ATEA A g9
4 P-M- qrea # ggoq #1, 39FT Sodr
e 1 fwT qIe wT AR
JAT GT | A7 S T4 @1 Fhery qreay
A TE | W TE AZ AATTATE
HTT T T AT AN SET 9 AT
ST @ TR WAl wElew A 3@
gt g arfgw + & ag wdf  wEar
5 A 57 A &7 faEm T R0
A TIX FT waaa 4z 7w mww
AT <6 & IGT ar ;Y wa|r
T @ 43

grfge & ©F I1@ # W AL
STt g 9w 24 & fog amwm
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aieT %nﬁr'«f ¥ uF WAy ‘IGTTﬁ
g faa® «@ifgnr @7 @R @

- &1 g @fam gRm oA wWT 180

%o AT 160 ®o FI@ § 1 AfeA
FF 500%0 ¥ glRIr wiar g1

g ¥ 399 16070 ¥ T §

Al IAFY @A AT |1 ar T Aq¥
Tl & gORqr & | g qga ;ST
gaerEe g feedt #wiw we
F AT a@ AT wE O SEr F
Hay ¥ § agad Fg WE ) A
favmr 9 seeT=iT WU 98T § 1 O
A ¥ Sww ifST FT FTE@AT
TTET | T FTWW § AR agd
R oA, Ffew wE @F TA
ZFT T el o femel ¥ oAl
far 1 g5 femn W afrar

T o @ § AR 3 fgemr sywN

qE ALY wYT qG T AT R E |
A T ARy § F o wewR w

- fedr R oW fawm &

(smqam)

gaganad (W 9T @Ra
WAl) © WTFT FIT AW GOTAT

g1

St TRvaR fag @ & TF W
9 TATH wT fawe AG w0

 q9 9% { HOF AEE F @

forq dame € g 1@ W ¥ @a
Al &1 fawra ©F GHIT g
Tifgr Ak AW wT F1 awEe gt
ST AR | & quF1 wwar g 5
e gy favm F Ao @ woqw
W@ § @ ww AR & fau feaer
g1 W &, Fwwer & fqq fwawr
gar W § S E fau feamr dar
WE? it aF grow w@ & fv 12
I q HOA FATHI 9T @H 5y
T § WX 4 ;N ATE G R 9T
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@a foq WY & 1 W AR AIE ﬁ SHRI LAL K. ADVANI: You have
@W 0 quF iﬂ'{ H‘ﬂ‘f ref.l.lsed 1t That is allright.:*
«HRT famre ST aﬁrg‘rzgr % ‘ A TWEC f'ag D S9ENl-
(emmaE)y 1‘ ey WERA, § Hell St FY TgI-ag
a : o qIAFAIE a1 § | WY S F fgew
C Qaewmme (o0 daw g ) F am Ay fFoaqd 7 g
AOH] AT QAT EY T E AT | Rl TEE T R R
4W2fm%maﬂmﬁﬂ€r T agré & wE & - TR F
a‘m?r iwrr \ 7 mvc o) W 9T AfST WA AMGY 1 A
& ag #gar wgar § & 2w @
@ R :mﬁm 7% AU S N
- gro ST WA 9T A TS AT A S, g
TR A AW W oqiw & ¥ e (RS AT Y ifemu
st Fifezroee § 1 o @ F}owwEd w1

freml #1 frETE g wr & faaar . % S .
W AT @ T &) A s 5" Fo TG AAG W F
S qard wr @ E AR egaa fagre gr feer &1 & @ &

W W FTeE gAS F owmd s TRE ft g oA fgww g )
W@ § | A gl T AAd 9 @ Whmffﬁ%%ma@

Fodm oWt # wrEEe AT qEAT AER 1 Sar fF oA gl wT
TIAFET wgr T AT AT WroF fomra &1 W@ g FEr agr a7
a7 1977 § qaE ¥ gLy o 1+ Y fawre g1 wr & ) g R

“FT q¥r MFE & ag awar
9 @R, qg A AT {1 A

-

IqAWTERS (w?:uatgwa welt) A wrem fRR o S Sem
S UNM L A A w7 @ E )o@ AW
“SHRI C. K. JAFFAR SHARIEF: | 9% @@ #gfv arfew | a8 &
So far as the Raﬂ\‘vays are concern- i ﬁq;rg 9T 7 @l 99, A8 ¥ qu-&
ed, what he js stating is not correct. =gt
Nothing has been done like that. ®FEA
o vivar fag @ o, § fad . yamwsme (s dag gRe Wﬁ)
ok fame ®1 FEq A 1 qF AAT qggEl IGAT | o
vrgimr & a‘zrarr? e g
SHRI C. K. JAFFAR SHARIEF: " SHRI LAL K. ADVANL: If some-
Mr. Vice-Chairman, Sir, it is wrong thing has been said and the Minister
reﬂectlon and it should not go on has refused it, both should go on re-
cord, unless something - Unparlia-

record. - n .
- ~mentary has been said, "Nothing un-

- parliamentary has been said. That
matter ends : :

" THE =~ VICE-CHAIRMAN  (SHRI
'SYED RAHMAT ALD: I will see, .

AN \ %ﬂ AT Tag AT, AR . .

2

- R X

. KExpunged as ordéred y the Chair. |
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Jqgaman (st §@E  wgwa
oY) © AT fag Sl S ard FEA
ag s o 7d aEd

SHRI RAMESHWAR SINGH:

gqmarad (s q@E  vERA
wAl) o omww A3 AT | WEEHT
Fr§ A fewrs o af ST o

SHRI RAMESHWAR SINGH:

SHRI C. K, JAFFAR SHARIEF:
Sir, the name ¢f the Member of the
other House should bé expunged.

- gamwrens (f oz Tgew Al
g W W= w9 A o=@
fa“r & ag & gy 4r w7 AW

SHRI T. BASHEER (Kerala): I
rise to suppert the Budget proposals
presented here ty the hon. Minister
for Railways.

Sir, before 1 speak, I offer my
thanks to the hon. Minister for intro-
ducing two long-distance frains from
Trivandrum, one between Ahmedabad
and Trivandrum and the second bet-
ween New Bongaigaon and Trivan-
drum.

Sir, I am aware that the hon, Min-
ister of Railways has very limited re-
scurces, and he deserves compliments
for the Budget presented by him
with the limited resources at his dis-
“posal.

Sir, the Indian Railways is the
largest national, public enterprise. It
is the main transport system in the
country. No dsubt, the railways are

- greatly contributing to the develop-
ment of our country. So, -the rail-

*Not r¥corded.
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ways require greal development as 2
matter of great importance.  They
are arteries of the country and con-
tribute a lot to the social and eccno-
mic development, They ate a requi-
site for industrialisation and urbanis-
ation of this couatry. But in the
past, development of the railways
was not given the emphasis and im-
portance that it deserved. Now the im-
portance  of the railways has very
much increased. The scarcity of
the petroleum products and the con-
tinuous rise in prices of the petroleum
products has made transport{ by road
very hard and <Zostly. Much empha-
sise is required for the development of
the railways.

Sir, about the Budget proposals, my
colieagues here have talked a lot. So,
I will not take much time on them.
I understand that the total increase
in the freight and fares is about Rs.

140,22 crores. Tt is not much, and I.

would like to say that it is justifiable

compared to the previous year’s in-
creage. 1 alse hope that this will
be spent for the right causes. Of this

amount of Rs. 114.22 crores, Rs..104.22
crores is being raised through increase
in the passenger fares. So I hope the
hon. Minister wilk take necessary steps
to increase the amenities of the pas-
sengers, ' I must congratulate .- the
Minister for reducing the freight rates
on 121 commodities. This wil] help
the anti-inflationary measures .and

also help to keep the prices down. -

Now, I would like to draw the at-
tention of the hon. Minister to some
very important needs, vital needs of
the State of Kerala, my own State.
I am sorry to say that Kerala is very
much neglected. Kerala is a neglect—
ed State on the map of Indian Rail-
ways. As the Government of India is

aware, the development of railways in

Kerala has been lagging behind the
rest of the counfry. The length of
the rail network In the State per lakh

of population is less than 4 kilometres .

against 10 kilometres in the country
as a whole. Kerala has an aréa of
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38,864 sg. kilometres. Kerala's density”

of population is §54 per sq. kilometre.
It is higher than the density of popu-
lation of any other State, The State,
with a large proportion of skilled
man-power and vast hydro-electyic
power remains underdeveloped, one
of the contributory reasons being want
of efficient railway transport infras-
tructure. This is naturally affecting
the development of the State very
badly. So this neglect of Kerala -in
this budget also is quite unjustified.
Where is the Minister? The Minister
is not there,

Sir, I am happy to say that the
people of Kerala will be grateful to
the Government of India for their de-
cision to have the Eranakulam-AHep—
pey line extended up to Kayankulam,
But, Sir, for that work the allocation
in the budget is only Rs. 1 lakb—a
very nominal, very meagre -amount.
Anybody can imagine what can be
done with Rs. 1 lakh. I do not know
what is the basig of this allocation. .I
‘am sorry to say that this is a dis-
grace to that line and a disgrace to
the Kerala. people. "I hope the Gov-
ernment will énme forward with suffi-
cient allocation for that work. Con-
struction of Ernakulam-Alleppey line
is going on, As my information goes,

nearly Rs. 10} crores is required for

ihe completion of that line, But I am
sorry to say that only Rs. 3 crores is
allotted. I hope the Railway Minister
will be good enough to allot sufficient
funds for that work, because that is
a very important line so far as the
development of that area is concerned.
I must add that some new factories
are fast coming up there. If you
could comoplete this line at the eaiiiest,
that will help speedy development of
the State. Ag regards repair work,
from Quilon to  Trivandrum  the
Budget provislon is only Rs. 4 lakhs.
This is insufficlent, What can be done
with a mere Rs. 4 lakhs? You cannot
even construct a small bridge. The
next thing is about eleetrification, I
have with me a news item published
in a local wMalayalam daily some
months ago, and in that there is a
statement made by the Southern Rail-
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way General Manager, Mr. Rama-
swamy. He said electrification will
Ye completed in Kerala during the
Seventh Plan period. But I am aston-
ished to see that nothing has been said
in the Budget; no provision has been
made in the Budget for electrificaiion
of Kerala lines. In the Budget
Speech Mr. Ghani Khan Choudhury
expected that by the end of March
1985 a total of i824 route kms, will
have been electrified, bringing the
total electrified routes on the Indian
Railways to 6784 kms. But I am as-
tonished that there is no proposal on
the part of the Government to elec-

 trify even a kilometre in Kerala. I

take this opportunity to express my
strong resentment at this. I would
request the Government to take steps
to electrify from Jwalarpet to Palghat
and from Palghat to Cochin and from
Cochin to Trivandrum, I hope Gov-
ernment will do justice in this respect
and take necessary steps.

T come to my next point, There is
a long-felt demand by the people of
Kerala for a cuach factory, KeTa! has
no railway workshop while there are
five workshops in Tamil Nadu. Of
course, I do not mean to say that

.Tamil Nadu is having more. But I

am as®ing for my State also. There
are two in Karnataka and two in
Andhra Pradesh. Kerala State’s pro-
blem of educated unemployed has to
be solved. The State Government has
already offered the required land free
of cost for establishing a coach factory
in Palghat district, The State Gov-
ernment hag also offered other facili-
ties for the purpose and has been in-
formed by the Government of India
that a team is being sent abroad to
study the latest technology and that
on completion of the study, the State
Government’s yequest will be con-
sidered YTor establishing the (Coach
Factory in the State. We are really
disappointed that the units planned
are being allotted elsewhere one by
one. The legitimate claim of the
State Government may be cgnsidered
by the Government of India.

-
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" There was a proposal for introduc-
tion of a new train between Kanya-
kumari and Jammu-Tawi, Many times
Railway officers. have -even declared
that this train. is going to be. intro-
duced and on several occasions even
Cates were given, But even. today it
has not been introduced. I request the
Government to introduce this new trairnf
between Kashmir and Kerala symbol-
ieing the unity .0f this country,

-

" 'Today I got a reply from the
Hon’ble Minister for Railways that
there is no proposal to conduct any
survey for laying a railway line bet-
ween Chengannur and Trivandrum via
Pandalam, Koitarakara, Xilimanoor,
Vembayam and Nedumangad. This
broad gauge railway line is highly
essential for catering to the needs of
the travelling public as the people in
the area between Chengannur and
Trivandrum they are facing a lot of
difficulties due to lack of transport
facilities, Survey for this line may
be taken up immediately,

Sir, I am going to conclude in a few
minutes. Consequent on the conver-
sion of the Trivandrum-Eranakvlam
line info broad gauge, there has been
a fast development of passenger traffic
necessitating increase in the number
of trains” along the line, saturafion
having been reached for ahead cf the
anticipated time. Requests for essen-
tial additiona] services are not being
accommodated for want of line capa-
city. This is the most ideal section
for electrification in the country, with
adequate availability of electricity and
from the angle of passenger traffic
and ‘pattern. The State Government
would, therefore, strongly recommend
the doubling of the line from Trivan.

drum-Kayamkulam immediately along

with the extension of the Ernakulam-
Alleppey line to Qayamkulam,

I would like {0 mention one or twe
points more. Ang these are regarding
the tralns running in Kerala, The
coaches of these trains gre very old,

AL WL
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especially those of Trivandrum-Can-
nanore Express, the Madras Mail, and
the Trivandrum-Mangalore Express.
The coaches of these trains are old
and leaky and their windows cannot
be shut or opened. So I would like
the Railway Ministry to put an end

to such state of affairs, Sir,

And then, there is the Parshuram
Express. In that Express there is no
A.C. chair car. Actually, the tourists
use this train for their travel. So I
would suggest that there should be
an "AC chair car in. Parshuram Ex-
press,-

Sir, before I conclude I would also
like to point out that the work on the
Trivandrum Divisional Office is going

on. The remaining work must be
speeded up.
Thank you, Sir.,

THE  VICE-CHAIRMAN (SHRI
SYED RAHMAT ALI): Shri. S. S.
Mohapatra. -

. SHRI SHYAM SUNDAR MOHAPA-
TRA: Mr, Vice-Chairman, Sir, I
must ‘congratulate the Rallway Minis-

.ter Mr. Ghani Khan Choudhury and

Minister of State Mr. Jaffar Sharief
for the new innovations they have
imparteq into the Budget.

Sir, as we know, the Indian rail-
way system is the largest in Asia and
the fifth in the whole world, and the
system carries nearly one crore
passengers and 70 lakh tonnes of
freight and there are 11,000 trains
covering 7000 stations across the
country every day. .Taken together,
it covers 1.3 million kilometres daily,
which is about 3% times the distance
between the moon and the earth.

Sir, almost every quarter of a
year we come across certain agita-
tions amongst the officers which

puts the Railway Ministry into a lot

©of controversy. 8ir, the recent agi-
tation among the railway officials,
which has almost shaken the Railway
Ministry is very deplorable. We are
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very suie that the Minister and the
Minister’ of State are trying to solve
the situation., But the fact is that the
largest Government enterprise has
been shaken by officers who are los-
ing faith in the Minister or the Rail-
way Board, But then what is the
matter? Sir from Mr. Lal Bahadur
Shastri to Mr. Ghani Khan Choudhury
there has always been a controversy
between the Railway Board and the
Minister, I am of the opinion and
many economists and professors are
of the eopinion, that the Railway
Board has been a white elephant.

AN HON. MEMBER: Definitely.

" SHRI SHYAM SUNDAR MOHA-
PATRA: What is the purpose of the
Railway Board Chairman when there
is the Minister, when there are the
Secretary, Additiona] Secretary,
Joint Secretaries, Deputy Secretaries,
Under  Secretaries, below to the
Section Officers and they can manage
the Railways? What is this Railway
Board which sits over the Ministry
and poses as a super Ministry and
tries to govern the whole system? So
the earlier the Government decides
about curtailing the longevity of the
Railway Board the hetter it will Te
for the country.

Sir, why should there be a separate
Railway Budget? I pose this question.
And this has been talR”in" The Uni-
versities, particularly  amongst us
Professors when we teach the students
and the students ask us: why should
there be a separate railway budget,
which is the legacy of the Britishers?
In 1924 in the Governor-General-in
Council the Railway Budget was
separated from the General Budget.
Why should it continue till 1984? If
it s the quantum of the Budget that
matters, then why not a _separate
wudget for the public undertakings,
swhich is a very hug amount, So the
Government has to decide whether
there should be a separate Railway
Budget or it comes under the General
‘Budget. e :
I ’

1 7 MAK,
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Sir, I have to bring before you the
fact that our Railway has earned a
good name outside India. I am a
person who has gone almost to all
the Continents, probably to 80 coun-
tries excepting Australia, And when
I go to any country 1 try to compare
the system .with our country, And
people ‘heve told me—including téch-
nocrats, Prime Ministerg® and
Ministers—that the Indian Railway
is second to none in the world. Sir, I
went to Irag and the Iragi Govern-
ment told me that the Indlan Railway
technocrats with their engineering
skills have proved their mite, = com-
pared to the French, compared to
the Germans, compared to the Unifed
States of America and other railway
engineers. We have our projects in
Algeria, we have our projects in
Saudi Arabia, we have our projects
in Nigeria, we have our projects in
many South-Asian and African coun-
tries where we have earned name.
My contention is when we send our
engineers abroad, we must try to
choose such engineers who will really
prove their worth in those countries.
Sometimes we hear of criticism also.
I must urge upon the Railway
Minister——although I don’t see him
sitting here—for the last two years
we do not have either the ZRCC or
the DRUCC or the Catering Commit-
tee or the Library Committee or the
Bookstall Committee none of these
commiitees. All committees have
been abolished. These are all com-
mittees where people involve them-
selves to give a anew dimensicn to the
functioning of the railways and rail-
way passenger ameniti.es. In the
DRUCC or in the NRCC or in the
ZRCC public discussion takes place,
people sit and discuss with railway
officials where sometimes the Rail-
way Minister himself is present and
they discuss the functioning of the
railways. What is the the reascn that
for the last two or three years all
the committees have been abolished?
Are we taking it that there is no
publicman worth the name in this
country 't be nominated on these
committees? My question is when we

select persons for these committees,
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it should not politically-biaseq or
it -should no be personally-biased. We
have to choose proper persong for
proper committees. I would illustrate
catering.
sons to be nominated to the Catering
Committee because they know about
tood and food preparations. Except-
ing South India—I have all praise for
South India—you take tea anywhere,
it is absolutely »utter water, Why
has the standard gone down? There
is no supervision. Officers go to @
stall enjoy themselves, make them-
selves comfortable in the railway
guest-houses, go back and give a

clean chit to the stallwallah, to- the
catering manager, with the result
we passengers suffer. When  the
frieght is going up, when the passen-
ger fare is going up, .why.: should
these services deteriorate? (WAAL is
required - is supervision, efficient

management. Two things are basi-
cally wanted for any top organisa-
tion managerial . skill and resource

mobilisation, two things are para-
mount and imperative:. One ig.effi-
ciency of management and the

second in internal resource mobilisa-
tion. Railways want more money
for development purpeses; therefore,
the resources available should be uti-
lised properly and by efficient
management, by skill, which is
what is lacking.

I come to Orissa, my State. South-
Eastern Railway is one among all the

Zonal Railways  which carries the
maximum freight, almost three-
fourths of the 'counfry’s freight, be-

cause it goes to the entire South. But
the railway mileage foday has not
improved. Whatever we had bpefore

independence, in the First Five Year
Plan, only that much, affer fHat

there has been a very mearge addi-
tion to the railway ministry. I bring
all these points to the notice of the
Railway  Minister so that he will
reply to them gll. I want to inform
this learned House, through you,
that I had recently been to Nicaragua,
a country which is under the ihreat
of American invasion almost every-

Woman are the best per- -
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day. In Nicaragua they had hardly
30 miles of ‘railways. Under  the -

Samozua’s dictatorship the exploita-
tion was so much that there is nothing
left either for the road or the rail-
way. And the Railway Minister there
told me that India is the leader of
the Non-Aligned world, Mrs. Gandhi
is the chairperson and Indian rail-
way technology has been accepted as
the best in the whole Ceniral America
and South America, and they want
to import Indian railway technology
to their country. I hdve  alyeady
written a letter to the Railway
Minister. India is second to none as
far as technical know-how" is con-
cerned, whether in science, whether
in engineering, whether in medical
profession * or'-.whe*her in  teaching,
Indians ‘are secdngd: to ucne in {he
world. So, Mr. Khan  (Chou-
dhury will do well  {o develop :the
regearch and development section of
the Railways so that we can stand
on a ‘par with other railways. In
Japan the speed of thé train is the
highest, its highest speed ig aboul
380 kms. per hour, und France is
going .to make’ it 500 kms. per hour in
three-four years’ tirm» @i in Taith
Korea, the under

system is superb. 1 om tatking of
20 years ago not now, We are doing
it now in Calcutta. Under the leader-
ship of Kim I1 Sung, 20 years before

Ghani

they had built the undergrounfi rail-

ways. Spick and span, and as if
almost you are seeing a photograph.
Cleanliness,  efficiency and manage-
ment is superb., It is a small country
of 40 million people only. What is
railway in Caleutta take such a Inng
‘efficiency, and dedication to, the
cause. Why should this underground
railway in Calcutta take such a long
time with all the foreign aid, foreign
technical know-now and the money
spent? It is taking such a long time
that the people are losing faith in the
Metro railways. What is required is
a coordinated effort. And that
effort, I think, will be imparted by
the Ministry. The leadership is to be
given by the Minister and his collea-
gues. And the Government of Mrs.
Indira Gandhi, we are all sure, is
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dedicated to thHe welfare of the people,
and the Railways 1is included in it.

Thank you, Sir.

) g qgiE : WErE, @ 3a
FHE § SE T TEIE 1 ufa-
o srEaTl ¥ @A wr foadr #1

. FT AW F FgAT 9T § 5 ag a9
T & o7 awe &) 3w qwl A
TIH! AT F qWE £ gAT & § AW
ST T GATHE! @ § IAERT TG FgAl
& f ag g SAATHT Awe &, 9

78 IS KT a9 FT GWC AT E

& ¥ ag & 3w o daadia
ST 7 WA AT S@ET 57 Al
ad @GN S W R W A &
far o ofn fraffa 1 1€ § o
feadr awear W g &, gy
AT G ¥ 3 AT gF%C gl § 1w
Sqafsat frooeas & oMt YW o§
st foeflr feafy 2 39 o= @re &=
i gf § | B3t Tuadly A @
wWa ¥ ¥ 5100 FUT T FI
soEEdr ®1 AL Af | §WH gg ST
fear war a1 & w@H @@ AW
g% 9Em WL 14 e fre
2T d A & wWadEmI
fear S AR 28 AT
frare @rgy &1 fagdter fFar
STy | ofwd 2|a & arg gy faaar
g fr fody ol & § SUdey ST AT
& 9g WTATSE I 8 SEr W &
fesdt @iy Fr a7 § T@H ag 72
N X ¥ fesd gOR owdd WA
AT AT AT whEEAFOr FET 9
AT 150 fwenflex v &1 e
AT frgaraar wge 1824 eIt
T T | TE 9@d § Og v §
5 a7z ¥ fad ot qer fral
feg fpy w3 4 oa% fedy oY A2 H®
g0 3 ¥ wd faww waee @ g
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ag i1 Ty wr fraam § fF ey
THIASHT ATSAT BT HT Gr-alG o
9T 51 " FUT & TAIT 9T 6593
FLUE I FT G AT | AT ¥
qAE F TYH 31 TR¥E SyTar g4l
W | e WEW 65 T™T &1 qr
AN | EHET AT FR g § 5w
St gTRT & Aifvai 1 a9y ¥
A WEWE g § 39 o ¥ dear
F W W § TEE AR werdT
g8 B WU A W g Y §
fe mF A W OE S W oA
fefase &% o& oF 8|Y ¥ awar @
IS FOFT qrfad gr @r & 99
1983~84 ¥ &y TEAT TIT 9T 449
FUE. o I T, Al ITH 338
FOT T8 fa¥ 97 9% AR 2T IFIT
111 FU¢ s ewR fefesm am-
fafadt # @ o Sod | 97 1984~
85 & FX & fy Y I A 4w
e #1 fradr €1 B 1984-85
¥ Zreq afafadt 445 w78 Tuay

FrOEY O ) T TETE 99 I O

U Fo oAgAr AAT AT W )
FEY HEY Y HLF, HAA Fea@m
Tq d1aq | s9wT waaT a5 § fF o
aF I g@ ¥ S, 9 awe o«
ot 11 ) 36T fagre o= X@d faser
AT FAT AT HE@AT

g A9 @A A A fAerr §
fr Yqd Pram € aut § oA
qr gl AT FT gArS W dEaT
a1s § afg wvar Iar & @
afe waFr e § UF awg ¥
zgaa 1 feafs fead & &0 &w
T ¢ & aedl 99adly ey &
weT § wgw a9 fafaas e & @i
ges T dET NI ZET 47 { &
1984-85 ¥ gw a8 3@q & fv ag
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[ g qave]
weq - 230 fafema zw &
gWME W FRT O ard
wdt gadis A & @ SAIHT T
wl & ® 20 fafrgT &q #r &)
TR FRT 738 % WF v zaw
# TAFT SETET T arRAr F
v @ &1 -WF ¥ owa # Ay
gt & &few zwwr e A W} &%
ggar 27 & | z@fag smurdr saw
AT F [T F ETT T AR
m%wammm&éuu@
e g forg® @ a7 osme
Wi &1 gAE ¥ sgw 41 feafy
Fars W &1 F g f5oz@ ard
¥ HEC qHrE T | @Y A gw
g ot @ § i afan &Y gear
¥ oY w0 AT W ¥ W gw
gaa" 3 ¥ @ ar 2064 fafaaT
V-G 1982-83 § ST AT AT M
st wiftg g5 ag a9 1983-84 ¥
wew 2029 fafqaT £ &1 3 et
Aw Y E AW § 1 I aw@
qAG JIEAT-H WY W ¥ FrAr FH
Al FT HEAT 97 1982~-83H 1640
fafggs 41, AfFET I TFC 1626
fafay g sy & 1 IHFT FuTA
T g & & mowd WE ¥ gar-
AR 39 Faar & S Frer g
ofagl &1 3 & 1 weww qql
¥ fafeqy $® oy 9 § Wy W@
sy & e afent @0 sy
AT g Srar € 1 gafae §r oar
2 &Y fEHIZR 9% FT arET 9T S
ST ATEAT @ A TR AW 8
fp. 7@l & g afwrm WF F O
gafag aF & A&t § kel &
@ MR wwE F A7 ¥ AR "
- WAREAT F uTw g7 Wr g
AEd . aa fEar aTE d§ gwrR
BT AT FIAT ATEAT E TG
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g & 5 W eF qug § gFAEE
F wer wfar a1 | Afew ww g
a3 ag & f5 7 & fer afy f=
FHr AT o €r & w9 FAG A
1980 ¥ FUHT gEAQ FME of I
o @d 110 fafwa & s
TAZE 9 HIX A9 224 (ufage
TN HA-ZFAATES & | I WE 59
fear ¥ o gw N AT qT A
feafg & grfr1 . ofgr &
[E g wevdATe q QUT AT
FIHT ATZA AT 195051 & AT
1965-66 ¥ &4 ¥ 3 ¥ fadra

§ afz. 3.2 shrew # g€ o Afew

IgF T ¥ WT H TFERAR WY
ger 1.1 gfawa agdr ==t o @
21 1982-83 ¥ wWgw A .05
sfawa agt soenddve ¥ afe gf &
gafy gage 2 wfma g&ar &
MR A @ Ay ag & f5
R ¥ TEerde g9 3
T FET ST WY § | UF awydr
SE A FTRY AR HT EFIRERE
oA, wHr Ayl Fr TEH agrer
g1 WA 91| e ATH gF ag
qrm 3@y & fr #iFEl A et W
Usi-3-rst gl ar war s E@r gl
yafy wiwst a1 g T W W
#owdr Agl gre #w w ofwefaad)

H afz g mE s & safad

3w g & IwE WEAUT T war 2
3 T GFTT FT wgar ag 2 %
aw @ wmigs grea § gu g
ST.WET @ | AT SuAw JI¥EE 6
sfaud P01 %W GG ¥ T qg
& f wrwdie & 2w o wifus grew
Hogar g &f F1 ST wer v
™, WERT & OSEET F S W
v FEr gy 142 fafams

T _EAT | RAEEAT-Ag Rt A

Ea, w4 3E oavg a4 wmivs fafe
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¥ gar g T 2, 58 AW F 7 W
aﬁ%‘ F ¥ ¥ St afg g s @
g T A q‘wﬁﬁ FET BT wAA
EHIT 91| W1 HieS E HLTT ZTU
g aufra #is3, o mwifaw ag
wHE gyl & 5 3w & sy gwal £y
dan fer sk far gzd) vt ar
@ g 1 1981 2 F FuAT A
gl 3920062 A1 wd fF 1982—
83 W TG wear 3834092 I AT |
gadl o gW I ug § fF fafaww
st dg %, S gwal EF I G
&, SAEr Wi Qw-A-09 F5gdr Far
AT @r &1 RIWM™ AT aWH G
faorrnt gro Wi fer Wy gadt
Heqr & @ W (R arady g Aafwe
FET & A W AR I W
O g8 ¥ uEAfar mw o1
EAY F HF T ST awiwT SFfes
gut ar, JuF wafas e & faa
T4 F w®w § 14500 wfq faw,
afEs W AEAT F@r & 13050 )
oyr feafs ® 6 wEiAl F gufmurd
st 3.5 fafdaa =1 wsr 5600 2
SO OAEGT F 0 WAE AW W OATAI @y
FAT F AT TUFT T G F vonEs
gy W 9gar g s fasar ¥ oag
¥ TARE TH g &1 AT U W E
& g w7l faw @ & oA
YT W FIG WIEH § IF IH A4
# fagme #x R § & o fowar
aEY faer W@ 1 39 @9 ¥ g9 Wy
§ & W@F &1 yaEear F  FNO
Fd T BHT 9gar g, faswe 67
AT q¥FT & i w@g WP 9T A
ST AHT 93al g ) AT 3¥ &9
¥ g9 qwg # S wAHANE AN
mrdr @ Taar war faaa fawies #v
SE E \

[somsuenat (=l 7o TR, OWA)
qrzrEE 3]

-

. HIEL T wEF e g tr:=,"
q§ qHL w;{aw ‘fﬁ%' Tl fﬂ'ﬂi'ﬂ' ﬁm'r
& wE e q%d, S AE GWT A
§ <uR 1983-s84 Fr FAR F
wrrfss S 3R BT AT TWEE -
q 9¢ TFASE R W G8%E
F ¥ P s Wiy oaw 46
FUT TqY TW A¥g T 5l OO Ny
& foawr fawigar Txame gl a1 @l
1 0E mEwqr ¥ T@ GE ¥ @
Sid {oqar &S TRAWIE WEl gl oav
THHT FG wada Ag fAwedr 0
TeC A% gW 4g T 3 5 galy
vAg SIH #r ear wEdr g% Awe
oTd § afeT uamsen F oI FA

femr & st gat g AT AW
F %9 1983-84 T TR § f&¥
WO YT A @I fAwmr &0
ER(H W § AT ALY, AEH AG %8
wEAT £ | EH S uER A adrg T
2 =g a~' g & g‘a'arm‘! ;A
FU WATT BEHAA Z AR -
W AT F FIEA §E F I
St wefa wege fear war g saF
wEifaE 65 SFATAM AT T MIT
aTaF Y weEear g1 odr fegfe W
FT G A S AUAT A
fer & sad aww YEa fawmr &
Fgl ax sm T ag § Adl s )
sHY uE gatd ug W famr g W
Fu=ifel ar suw @w fAgifa
& widr =ifgd gAgw AwEE #
MTE grAr qfEd, Faaw wmer F
MY FvA Arlgd wiw fawn ¥ fow
fepwe ®d v fAfima Fva =gy |
zrEacl F1 A8 &% § F9 FHfasa
i £ | Segd | T IFR
¥ guear &t famr § §@ 4@ s
FaEr 7@ g 1§ Ag s e a ETe
T EFIT TW QNG 3T % qAT £ AT
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g7 A O @F daw A faar
§ & g A1 G W gaw vor
=fgr qEm A G sarA wAv
ifgd ST F g q Faw G
SB T W § 1 dga @ aF: geA
MIFT A1 & FEl 2% I § THY
ST 8, el 4Y T F TF W g,
#E 9 IR W F TFU wEAr g
TH1 nEr T ag § 5 Wwd wfuw
g1 IS WIE 4G @ sTar § W
SEIE G AU IS col
& grew W Ffen £ _gemr 37211
g aufe #z =fun Ags 14680 & 1
1982-84 ¥ 300 Ffgw 77 MIar
W WOH | 3EF gg wnxt ¥ ofE
W gy faor ¥ #1€ fagg eqra
T WrE 1 wgm B oatEm =
dE fagw s 7 )

U AE H WA TAF A AT
¥ FEA WA g S g Fae aw
fooy war & 359 fagre s W e
N W &) @y 9@y wiiy FaIT
91 ¥ wEr 4 SN §w e e
qiAfETaE o @ ¥ faa #
I W WO H FG GHG WG
G * g fFAr SIT ) qAAEUT 7
S AT A & wuF  famaiwew
Fr ASAT aga faAl & fa=rusda
g 0\ mW ST ¥SE ST
frar o sy # ogEd fEEgdEr
F S K #I1% Ay wagm agl fwar
T ) GSAT HT AIZA FT AT
W FoaE 9 wlEE gEy oW
FAT FE g 1 WY AW IWg
#rgd & famie = @wer &
FRXF gt uxm feE qu}

FE & AG FE A, TEF FT UFAT-

doq A growar g 8% ey Al
¥ gx Favsd A fear ot fea¥ s=a
¥ aw@wit A ag s faar & fx ag

[ RAJYA SABHA ]

(Railways) 1984-85 348'

AT AT A § TW WM F W
qga @ odr Aed § Qv aawd G@l
§ H 7g g AN Wi Vg
far ¥ fou aga we@Tl g ) 3&Efay
§ =g fF eI g® 9 81T
W 57 F e 39F fAaim T F
FEA IBC ) I GG a4 g2 AW
AR NETHW AT aga AT § ITH!
T FE AT ATHAT {1 GGER F I8
97 AfeT §THT 7 S/ IR FIE 8317
gl famr v El gE ol & "rg
# mwaat 4@ 9w FG g

SHRI SCATO SWU (Nominated):
Mr. Vice-Chairman, Sir, I agree with
the Minister of Railways when he
described the railways of India as the
lifeline of the nation., I want him to
make this lifeline of the nalion more
meaningful by extending it to Naga-
land and North Eastern zone for
obvious reasons. S.r, you will agree
with me that for many years together
North Eastern zone has been comple-
tely left out from the map of Indian
railways. I would appeal to the
Minister to change this attitude. The
Indian railways have a coverage of five
kilometeres in Nagaland, Kindly
imagine how much the Railway Minis-
try has done for Nagaland. Dimapur is
a fast growing city which is the only
railhead in Nagaland and it caters
to Nagaland and Manipur States as
well Non-construction of an overhead
bridge at the Dimapur railway staficn
causes much of public inconvenience
and loss of time. An early construction
of an overbridge at the. station is a
must. Reservation quota for the States
like Arunkchal Pradssh. Meghalaya,
Manipur, Mizoram and Nagaland,
should be given a second thought, The
present arrangement for reservation
of seats for these States is very very
inadequate. The quantum of reservation
of seats allotted to Nagaland is only five.
Nagaland-cum-Manipur  express  should
be introduced as scon as possihle
The Planning Commission should have
a realistic attitude towards financial
constraints suffered by the WMinistry of
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Railways. The broadgauge railway
line chould not terminate at Gauhali.
There should be an eifective conversion
of meter gauge into broad gauge up fo
Dibrugarh so that we shall not suffer
the disadvantage of transshipment
any more.

Ministry of Railways is the largest
Ministry and, therefore, there should
be a preferential chances of employ-
ment for the Schaduled Casles and
Tribes people. My colleagues have
made a lot of refzrences to the pointg
of security, better cafering and pun-
ctuality. So, I shall neot repeal them.
Quite often I travel by train and I
have biter expericnces even of first
class passengers. I have seen many
passengers holding first class ticket,
travelling in standirg position. 'The
lot of the second class passengers
cannct be described. Their condition is
not better than that of the black hole
of Calcutta. People do ne have even
the standing position. So, I would
appeal to the Minister to have an
eflective revision of these conditions
so that they would be abie to travel in
better facilities, In the railway we zre
very often given drinking water from
the bath room. This is highly cbjectio~
nable. That is why there should be
some arrangement fcr drinkjng water.
Once we were served with bath-

room water and when we made a com-

plaint they said that they were help:
less. So I think there should be im-
mediate and effective arrangement for
drinking water for the passengers.

My appeals are very few and speci-
fic. My question to the Railway Minis-
ter is, whether he is prepared to have
the Nagaland-Manipur Express or not,
-and also to give a carsfully thought to
the development ¢f D mapur station,
especially the constructisn of an over-
bridge there. With these words, I

support the Railway Budget. Thank
you.

*SHRI ROBIN KAKATI (Assam):
Mr_ Vice-Chairman, Sir, the FRajlway
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Minister Mr. Ghani Khan Choudhury
presented the Railway Budget for the
year 1984-85 in both the Hcuse. He
also delivered a long speech in this
connection. The Railway Budget is
being discussed in btoth the Houses.
Many Hon’ble Members participated
It is an old practice
introduced by the British Government
during their regime. We are also
following the same procedure ag in-
troduced by the Britishers, There is
no change. It has become a ritual.

Here, I would like to touch a few
points in respect of the North-East
Frontier Railway. The Railway land
has been under unauthorised occupa-
tion by some unscrupulous Dpersons.
The total land of Nerth-Eastern Rail-
way is 24515 hectares. Out <f which
railway itself is ufilistng 19195 hec-
tares of land. In answer to cne of
my questions in the Parliament the
Railway Minister stated that 1712
hectares of railway land has been
leased out to various persons. The re-
maining land is under unauthorised
occupation. In reply to my another
question in the Parliament {he Minis-
ter stated that from the year 1978 to
1982-85 persons vacated the railway
land and this amounts to 118.82 hec-
tares of land. Although some en-
croachments have Leen removed there
are still encroachments around some
stations and railwayv line of Narth-
East Frontier Railway within Assam,
The Railway Minisier admitted the fact
that progress of eviction has been
hampered due to disturbed condition
in the state of Assam. The Railway is
also not getting tha requisite help from
civil Administration for removal of
encroacherd. Unautherised structures
around the stations are as under:—

Pandu-2318, Chaparmuk-86,
Dibrugarh-SS, Gauhati-1539,
Maligaon-260, Amingaon-410,

Lumding-5175, Badarpur-154 etc. ete.

*English translation of the original

speech delivered in Assamese.
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[Shri Robin- Kakati]

In reply to my question dated 2-12-81 -

the Railway Minister stated that the
Railway Administration has been tak-
.ing action to evict the encroachers
from Railway land including Greater
Gauhati, Pandu 'and Amingaon areas,
under provisions of the public premis-
es (Eviction of upauthorised occu-
pants) Act, 1971. The number of per-
sons evicted from December, 1978 to
August, 1981 is 85.

In reply to my another question
dated 14-7-1982 the Railway Minister
stated that a total of 2.39 hectares of
lang recovered by evicting the encroa-
.chers during April, 1981 to May 1982
by North-East  Frontier Railway. A
total number of 907 eviction notices
were served on the encroachers bet-
ween  April 1981 {0 May 1982 by
North-Eastern Railway Administration.
The removal of encroachers has »een
planneg phase-wise based on the
‘notices. In reply to another questicn
-of the same date the Railway Minis-
ter admitted that eviction has been
-stayed with a view 1o examine rep-
resentations received in this regard on
behalf of the affected persons and in
view of the ensuring mecensoons. It s
-found that the same type of replies
are coming from the Railway Minister
as well .as the General Manager North-
East Frontier Railway.

[The Vice Chairman
mat Ali) in the Chair]

(Syed Rah-

Mr. Vice Chairman Sir, since 1972 1
am repeatedly Jrawing the attention
of the Rajlway Minister in this re-
gard. But unfortunately the very same
reply is being given time and again.
Here, I would like to submit that
whenever the Railway authority mak-
es any effort for the removal of en-
roachers, very strong lokky is created
so, that there is no eviction in any case.
This has been the state of affairs. No
effective steps are being taken in this
direction. This lobby has got their
influential press. In addition to that

[RATYA SABHA]
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some political parties also are advo
cating their cause at the cost of 1he
national interest. In this way every
time when the NEF Railway authority
tries to remove tha encroachers at the
behest of this stromg lobby the Cen-
tral Government interests in 1t and as
resulf the eviction is stopped.

Whether it is a matter of detection
or depoertation  of foreign nations
from Assam or a matter of removal of
unauthorised encroachers c¢n NEF
Railway land or Forest Recerve Land,
everytime when such move is made,
an atmosphere of disturbance is crea-
ted’ by the vested interest people; so
that nothing can be done. This lobby
is so dominant in the state of Assam.
Even a false propaganda is made that
Indian citizens are harassed by the
local people. This had krought a bad
name to Assamese people. Thig has
tarnished the image of Assam; alth-
ough the people of Assam are peace-
loving. .

In Maligaon area scme people are
having Railway lease and scme others
are having lease. Now .a section of
the people are iryiag their level best
to retain Railway lease at any cost so
that they cannot be evicted from the
This is very danger-
ous move. If the Government is not
cautious it may have very dangerous
consequences. ‘The Railway auhority
acquired land for their own utilisa-
tion and not for any commercial or
business purposes. It was not the in-
tention of the Railways to introduce
any Zamindary system on the Rhuilway
lanil, Unfortuniately in Assam there
is a Railway Zamindary system pra-
ctised by some unscrupulous Railway
officials and thereby they are minting
money. Although these things were
brought to the notice of the Railway
authority, nothing has been done so
far. I want to know frem the Hon’-
ble Minister for Railways what steps
are going fo be taken against such un-
scrupulous officials who are indulging
in such illegal activities causing loss
to the Railway revenue. In this con-
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rnection in reply to my letter dated
8-12-1982 the Railway Minister stated
that the matter has been looked in-
to. The Railways required their land
for their own operational needs and
future development, In view of the
Railway own requirement, notices
were served on the unauthorise@ occ-
upants to vacate the Railway land in
Pandu-Gauhati area. However, the

- seviction have been temporarily stayed

during the current monsoon season to
avoid hardship to the people in rains.
As regards providing alternative ac-
commodation Railway cannot take up-
on themselves the responsibility o re-
habilitate the encrcachers who are
evicted by them.

These encroachers are creating many
problems. Slum areas are coming
up and some unsocial elements are
also taking advantage of the situa-
tion. The Government should pay
attention towards this alarming prob-
lem. Already it has become very late,
Since, 1971 T am ccenstantly irying to
draw the attention ¢f the Government
but in vain. The Government is furn-
ing a deaf ear fowards this problem,
The Government is ncot at all serious
in this matter. Although every Rail-
way  Minister gave assurance, it
has not been implementegq so far.
Therefore I urge the Guvernment once
again to keep their own promises giv-
en from time to time.

The next point I want to make is
that a road bridge is going to be con-
structed at Silghat on the river
Brahmaputra, Government of Assam
and other public organisations have
made representation to the Central
Government to convert the Brahma-
putra bridge at Silghat into a road-
cum-railway bridge. In this connection
the Railway Minister stated that the
question of construction of a rail-cum-
road bridge across the river Brakma-
putra near Tezpur/Silghat insteag of
a road bridge has been examined time
and again. The recad hridge is heing
constructed by Railways as a “Deposit
Work” for North East Council. . There
is no operational nezd for a rail brid-

.
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ge at this site. This is not a fact. If
a rail cum-road bridge is constructed
it will Dbe linked with the existing
Railway system on both the banks of
the rivers, There will be a dijrect
iink in between Arunachal and east
Bhutan and also northern Assam and
southern Assam will be con-
nected at the same time. In addition
to this the whole of Assam including
Arunachal and Nagaland will be
benefited and speciaily the people cf
Sibsagar, Jorhat, Dibrugarh etc., will
get the benefit of a parallel Railwayv
line is constructeq on this bank of the
river Brahmaputra., I raised a ques-
tion dated 17-3-1982 in the Rajya
Sabha:

“(a) Whether it is a faci that Cal-
cutta and other cities of India will
be shorter by 100 Kms by road from
Upper Assam,  Nagalwnd, DManipur
and a part of Aranachal Pradesh via
Silghat road bpridge then by Brah-
maputra bridge at Pandu (Gauhatij:

(b) whether Railways are likely 40
loose a greater part of goods traffic
to and from the above region to road
transport companies; and

(c) it so, what steps are preposed
to be taken in this regard?”

In reply to this question the Rail-
way Minister stated:

(a) “No, the distance via Silghat
road bridge will be shorter by - 36
Kms.

(b) Not likely.
{c) Does not arise.”
(Time bell rings)

SHRI ROBIN KAKATI: I have got
18 minutes for my party.

THE VICE-CHAIRMAN (SHRISYED
RAHMAT ALI). There are other
speakers also, I think.

SHRI ROBIN KAKATI: No.
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The Vice-Chairman (Shri Syed th-
mat Ali): All right.

SHRI ROBIN KAKATI: Although
the Minister stated the distance to be
36 Kms. only; but actually it will not
be less than 70 kms. In this way that
rcad transport comparies will be bene-
fited by this bridge. and not the peo-
ple of Assam as a whole.,  As a con-

© sequence there will be no econcmie
development in !/

Assam as a result of
this road bridge. All the mdustries

in Assam are in the hand of Tatas |

and Birlas. The pezple  of Assam
have no share in it whether it is fea
garden industry or plywood industiry
or anything of the sort. The big in-
dusirialisis are evjoying the llon’s
share. During the British regime thera
were English companies and now they
have been replaced ty the Tatas and
Birlas. This is the only difference we
find.

If the Governm=nt wants-to develop
Assam, it is high time that this bridge
be made rail-cum-road one; ctherwise
there will pe no development at all
in the real sense.

Another point that I want to masge
is the construction of the B G line in
Assam. The Central Government de-
cided in the year 1972 that the BG
line witl be extended uptc Gauhali.
People of Assam were demanding for
BG line for a long time. The const-
ruction started in 1974. It was de-
cided that by the end of 1983 BG line
will be constructed upto Gauhati,
Now .it is being said that the work
will be completed by the end of March,
1984. From New Bongaigaon to Gau-
hati the distance i1s oniy 185 kms and
this distance could not be covered even
after ten years. But the British Gov-
ernment constructed Railway lines in
the whole of Assam in lesser time.
Such a gigantic work could Dbe
completed by the British Government
in short span of time I fai! to under-
stand why our national government
fails to construct this 165 kms of BG
line in ten years of time. During those
days even a nail also was not manu-
factured in Assam. All the construc-
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tion materials were to be brought {rom
outside Assam.

1f one is to travel from New Jalvai-
guri to Alipurduar he will find the
horrible condition of the trains like
Assam rmail, Tinsukia mail or Kamrup
Express. It is but impossible to get

. - . N .
‘any accommodation in those irains.

Not to speak of the second class com-
partments, but similar is the case with
the first class compartments also. Why
this is so?  This is because a gncd
number of people are still penetrating
into Assam from Bangladesh via West
Bengal, This was statea by Mr. N. R
Laskar, ex-Minister cf State for Home
Affaits a few days back. Lven today
there are lakhs «f pecnie frem Ban-
gladech vesiding in West  Bengal.
That is why these trains coming to
Gauhati are always crowded. In or-
der to rehabilitate these penple a
huge expenditure is be'ng incurred by
the Government cof Assam, In a very
well-planned maaner these people
are teing sen! fo Assam by some poli-

tical parties. This {rend must te

stopped.. - On one band the Govern-
ment is spending crores of rupees
by setting up iribumals for the
detection . of foreign nationals znd on
ihe other han?l the foreign nationals
are coming into Assam.

(Time Bell rings)

Sir, please give me a few more
minutes.

Another point I want to submit that
in case of Railway services there are
no lccal people in the higher posts.
Even in case of lnwer posls of clerks
ete. local Assamese pecple are very
few. It is a matier of great regret
that a particular community is domin-
ating in this respect. There are less
than 25 per cent representation of the
local people of North-East Tiontier
region in North East Frontier Railway,
In addition to this the contractors,
book-sellers and tea stall owners also
are from outside Assam. A particular
class of people is dominating the
North-East Frontisr Railway.
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Recently a circular has been issued
by the Central Government to North-
East Frontier Railway authority that
those who are serving in this Railway
and they don't hail from NEF region,
they will be given 25 per cent increas®
in galary, more allowance ana better
facilities for leave etc. than those local
people. In this way locai pecple have
been discriminated deliberately. As

g result of this there prevails a great
disccntentment among the local em-
ployees.

‘A éolonial exploitation tendency is

fast developing in the minds of some -

central leaders. They think that if they
can dominate these North-
East  states, they  will remain in
power in the centre, This is a .very
‘dangerous tendency. They are frying
ty  yrant the North{Fast Frontier
region as their colonies. This type of
exploitation should be stopped. in the

greater interest of the nation, This -

is one of the main causes of regional
agitation which is spreading in diffe-
rent parts of the country. Another
thing I want to point out is that
North-East Frontier region people are
treated to be something inferior in
the eyes of the Cenirdl Government.
Mr. Deputy Chairman Sir, our Rail-
way Minister is a prominent leaders
of the Cong. (I) Party. There is .no
doubt in it. In the field of politics he
has proved his skill and efficiency. To
my wmind, he is devoting more time
and energy in party politics than in
Railway administration which is not
a healthy sign for the good health of
the Railway of our country. There is
rampant corruption in the Railways.
The Railway Minister is quite indiffe-
rent {owards the problems of the Rail-

ways, Although he gave the slogan of.

safety, security and punctuality he
. failed miserably in this regard. He
has to gear up his Railway adminis-
tration.

In the last general election in Assam
our Kailway Minister played a very
vital role for his party. In installing
the Cong.(I) Government in Assam he

[ 7 MAR.
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played the key role. He tried to spread
a communal feeling among the peopie
living in Assam. Even the Railway
Minister provoked people for violence.
His slogan was. . “If one is killed
from our side, we will kill two of
them.” As a consequence, there was
complete massacre at the time of
last general election in Assam. Is not
the Railway Ministar responsible for
al] these killings? This is being ref-
lected now in Punjab, Haryana, West
Bengal and Jammu xgashmir. There-
fore, I urge the Govt, that such things
do not occur in the near future,

= U TNIZ QAR (Tew GI00)
JUIWTSwE ST, WIWT BV GEEALY
TER & U GH NI (AA A F A
a7 &z @, Te (08 WORT 9%-
HEIATE | A 87 & o WHTEnt

Fal ¥ v de W oaT euw s fag
FEAT |
Rt BT iy £ A>T
A < FEGH

: C o guE T A g
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wgiey, gaTer @&, sgi &  d
wiar § wew S wr War & 3
ga fser zdmr & sufwa i< sofas
gftz & mewea {wozr gar fSer g
T3 @ 3 USTH F WHA 376 H WAy
fomsr a1 WL w0 Wi ogl & fod g
& TS TE FMA AT 1947
S@ FHIA A TEA GRT G A A A
HqA qqew F1 L AT W A R A
aa1 i s ST Og S @ fAE #
faarr B i SFIT o gHIC A Fo Sar
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qff gt S A AT & 1 AWM A
2 &, IAW gT T ST T FTWO A
F &l w8y QA gt fasar g 1 ¥4l
F AT & agi TS IAN ot F1a9 7L
2 731 & forad gt &7 7 sar faesr
F faost g T 1 AT 9L, AqEY
qg stag< arsqa gen fr, 7 a1 fasg
F agq #, gurR 38t 7aw oF gfana
foarg g i a s s ed €1 Ffsa
Tq gFh FEIT 4&1 F AN ATET §
T 37 zafad § #4ifs ag sarw

gAIZAe & ANEF § T AG A

=AY Y WA ag A gy A fF wmdaar
® qF A AT Ar @ fA[AT
88 waq § ga dml H A7 927 § |
T4 1T I gaAqr A drq g 5 gwi}
&7 & fad Tar fawmr ¥ ¥ dawg A
3a% fagrg Fx7 Fv fgwr § agw Yorar
HiTAFE 957 3FT qai w71 gearar §
e wr warg frar &1 gas fag §
ITFT GeGATT 0 § AN a6 & AL
&F FY FAH B GF G 5 3 Wy v
FFT G AT TH A e fEmr §
qifir gar &3 &1 fawra g a1 afee
YR WA F7 S ag A W€ GV gw
AR § TLDAr FT TF AT TE ;T
ZAT 907 59 83+ & fHad ol & 07
o FRT gearaq & ot F1 e
UF q4aA fHqg FAr 9FT Y TAr g
maAddE ATz a S ¢ afw wa-
us faag g mar 1 At w1 gEETAI
& Sirer war ag &7 ser wav 4 At
aF f&  gmR Term & fadier Jar
IR TJIE WES qa9F 495 AT
T us Fwc ¥ fagr fy ag @ o
AT ¢ FAA1 ¥ BrE fooT W@ L AT
TEr ATTRIF ZI g7 Qaf & grarage
EY TN FT 0 A1FT 1 S1vsr A
RCU A A RS R E A
ag ar v a5T A AF 1 3 w8
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Zad ang ¥ HY I 99N H ArH &
FFwd FHaT F1 9ar /=1 fF gavgrarg &
9feqq HrEM: HT TSGR AT F F1E
TAI7 § 394 aa § 0G0 FIARgL T A
TAF F Agl 7 gIF @ graoagy W
AN L g gWE quT ¥ g Hgon
ag vdt azg @ AT g fwa 9@
AT HAG@AT F1 GroAr =57 #iL
4 AF A AIHAT AT @1 | H AN
F1 8% | T@T 4T | g8 a7 w4r {6 ¥
AET 94 @7 & oHE {fod adaw fFar
T X I4d FIE W ATAE AR
fad wg =i feT avg & %7 faar nar fw
IZ HiFTT TR § | SH GG F g uF
ST § A1 Q. FOFIAAIR F
fuar <@ € | a4 fod & & w0
BT T WHATH & ATCHT 1984~ 85 FT
ST FFE T AAT § IE HAT 3T FOT
TIF FT A141A Frar 74T £ WA R
Tt & F1H AT T &R ArEm gar g 6
TOE 100 a3 @ AT | AL &G
Fr FI40 gAF IO § 5 a7 WA
Fa S FIT a3 £ FAY, 7T A ST
R1g F g SF Afaage § qaEr F
AT A4 @r 4@ fond dar @d F&
3qFT @R 7 famr w0 § A=y
TAFT FIg QAT AL § 4F | FI UG
THI AW F W AT E | H A Hdl
S § frasT wEW fF § T 9@ =y
6T &3 {4 THA HAd a1 FUT TqF F7
AT FAT @I T § GIF T UL
yAurfaa aaq @1 |0 FUT 1 3hE
wiad a3 § fr ag A EOTEI 81 T AE
¥ 3HA 100 ¥ AT AT T TG T
ARA w4l TG FATAT D A4 T T FF
fqar st fa ag Eisad A & 1 g
ATE FY ASAT T FATA SHAT & Y
SAA W gw waig g T i &1 H
famarg far g fF =@ 57 @1 D F0%
gr g1 afwes o9 | SarEr a7 S
F1d gaafe & frar sdw 1 g8d @
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gAY T § @I Y, FH AT T aY
T3 %1 (% g8 AW &1 5477 & fayar
g at stewt i HifF wedr gaTa I
&3 & 9 Oar & F3q 60 e F
gd 9@ g1 At § 6o freliwiceaw
AW qEFT FL ATAFIL, FTA! FTIATL
qq g & AT SR #r wwr 49r
Ry JY 9 &7 § GeaTaqy w1ET av
agl § FAr SOAT § A IR
o gAY AT IT TATETAG STAT & T
HETATE 1< TATRIEIE AT 78 "
R W A WIEr E ey WA A
faena & germa e F1 frara 77t as
FEETA & 7 A WA AAFIL AF
g foa faar srar @Y Y SiFwE € G ay
yae # nrar g ;W at § ggar foar
- fzar STar AT AW 99 § 60 fFAHEY
Y AT T A Z WL IUF ZH gy
BIFL & TATFEIT 4TTg T Had & |
aY ga @MY &1 ST UEH T NEQTG 9T
gg ar Haar § qat g gy Miwang,
Fyure, AL & FEAN FF TR
JAEA FF | FfF gmy TwE H
qA FTfaga@ dER | ugiAeHET F
FTCETA FAT Ky TETAATT § FiT WAL
g &g ¥ dide & frEm T o
s1d /Y g9 7 4% £ 1% fgrgmnd
g AAE 90 % Awa £ LAt ¥ 15
fruizx Y 20 g ANawar § A
#Y UF I FAIY TrSAT TGV & L -
arR ¥ UF FAT A GEEO T a8 g,
AT F ie Y TETMW@AIY | TS
garrafadi w1 sEwT I H Sfa frar
a1 & AfFT AN A2 7 g TG Sl
QA G @Far g A AT A TS
Y ®u faawr fraga & fr @ et o &
& T agar & Ot 7 g Mg wle
AL FT fqsiFT s FIFT F2THy
faerar srar @Y 78 9T A13T IT AWAY
% fad satar qhre grar dfvewa wamr
q TERIfAFg g8 g qeaArAY wy
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fuerd § 1 AYH o9d  Ga F¥ ST I
HIGAT § FF WA St T W35 U 3T
Z fa gt aml femiz ¥7 ¥ Wi T8y
Fifsga &, et Fear =gy o

T KA wwz & 9 3w ay
ARG G 4T Gl Jyaf FerarTe
g1 g% s A% 1 W enzA & fad
FB qIGYTT 2T @I & 1 Vg HEHAT
g B sy g sft gfezgy | st a1
% foge g1 suat w31 afvw qQar &
T wifr e & gdRg W &y
afvafie F #F a1 &3 TG

drady atq ug ¥ B ogare ugl
FAT THF IAZT & wEl ¥ J&t F
TEAT ST &HAT F wE & @Al )
AT ¥ AR A&l aF wEAE ¥ a
o gaar o Q& quar WnR
wrrr & a1 fodr o 9T ey E,
TAFT I qT & O, ug & gAY
TFEAT ATE Fwosa & fog w0
WY gEr wew weT AgF § 1 ug &
wIE qFETE I @ A UF Agl-
T TS TR | gHIR HE SiAaT
FYUF A @y & & Frer vrmsw
¥ ous anfy gaqr & wwter & faw
AT &Y S | AfET S¥ X6l Haww
T amae T fear oaar Al
Fai AT fwury § feedr fodlt
oiT 3a faedi 1 siqra ug feataar
F ug 4w W& & FEFE wr
wFasa ¥ @39 A9 A @ gafey
wfas dre o av Ggi fur srEwar

&\ zafen gewr wwten &7 feat sar
C® ) mgdr TEENE qgd &1 e

Ty dF TE AT VR qHd w0l
&1 wa & Qo Fadq 97 g% 7 ar
SgH UF AT 1Al AAY A, G
ANy FeRr AT qEGT W STET
TIreEY eI owiAr & 1 ar gAY



363 The Budget

[t fwa gatg gow)

AT FT 337 I AT | IIHT qIEFIT
FEA & Ala @ (FT FIT | HT GIAT
F g & e S oar s vt
g qg S0 FE zEiedY W OFT Srar
g AT, WA F A@ IR FHWR
HOSII0 A1AT B AT /g W w
g UL 11 AR W ugEdr
&) Tasr wEANE AT ¥ el
srAr =ifeg 91 ot e TR
‘gEgI § g4 4§ AA@ 6 ad 9F =
SraY W ggd sater gfuar gar g
dfeT T WA FAT TAEr GRS H
SIS gw aw wg &%
Tk =1E wied HATT wT e e

‘aglqg Tty ain g v
TAq ®eT FALL T 4 GEITERE TEAT
ALY AL S50 #4719 &T 97 @Al
LU

Trqdy Ar3 & wg

fh gamR ag f saf‘
az =y & fag 9

it ag & g@
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L CAAL ) «qrzw | g4g 7.15
q¢ FFAT § T4 079 T eeq F
HT 7.25 T4 qa?-'r T oaqr R
99T FT OIAFT @wA 11.30 R
AFRT gRAT wg & SE Fe g
AA-ATT HT e g widr ¥ 1 3R 1
gt & |9a yfa & giar & afew
TIF TG G T FE qF F AF
faar #27 & ore fEn =2 T3 =5
AT ¥ 1 XEFT FIE FI TG Wiy
qar 2 1 8 F qdr W oq agar
& =8 9T fFare 5% AT g W

L WT I R F 7 =% 3ma fuo
yaTq FI qNF g7 o a9 9T AT
ST G
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§ go o F@iqar Argar owQn
gaq T8 § zafeq & o7 ¥ a9
qdt S F geAqr@ IFL F AT
qor @ wear g, fF g gan
FTT qE0 war &y g wfvT Iy wF
Fgraq § 5 s qre gar gar =
fredl & @gFT FE0 T T AT, TEQ
fet & @R IAWr AEET FAT
ar fex ag gar 5 =g @9 3HzE
g8 WIF ¥ AT FAAT  FE
afr AfFT JGT AT AT T AT A7
T A | a1 wgr gar 78 sy fE
7 @ewr f9d a @eFr walq W
geIT qT f9q 7 7z fad 1 o
FR T g Agr §  HEAr AGAT g
M AT AgT awE ¥ Avar § @Y |
grai ®1 FwAffeag &@T AR -

gAY WERl F Qg & PIOET  ge5ana
T g1

THE VICE-CHAIRMAN (SHRI1
SYED RAHMAT ALI): Mr RamaKkri-
shnan

SHRI R. RAMAKRISHNAN: Mr.
Vice-Chairman, Sir, I thank you for
this opportunity far calling me now to
speak on this very important Railwav
Budgeét for the year 1984-85,

Sir, on account of the importance of
the Indian Railways, it has been the
practice for the past so many years
that the Railway Budget should be
presented separately as against the
General Budget. And this year I

whole-heartedly welcome the Railway

Budget as also the General Budget,
whatever be the reason. It may be that
elections are round the corner or it
may be some other reason. But  the

fact is that the common man has been

spared. To this extent it {s welcome.
The second class passengers have béen
spared and even the freight traffic,
barring a little marginal adjusiment,
has also not received the usual treat-
ment it receives from the Railway
Minister. I have nothing sgainst the
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Ministers, the Catine* Minister or the
Minister of State whe is a friend of
mine and who is sitting here. But the
Indian Railways which is the second
largest system in the world, requires
.a little more bold, pragmatic and
ful trinking. As regards its fin-
“ances, a lot of perspective planning
is required and if the Planning Com-~
mission is standing in the way, then it
is up to the Railway Minister, in the
in‘erest of the Indian Railways, to
convince tha Finance Minister, the
Planning Minister, the Planning Com-
mission and the Prime Minister to
see’ that some large-scale inputs are
put. In fact, I remember = that there
was & Planning Commission Working
Note and even in the Mid-Term Ap-
praisal, the Planning Commission had
reslised thal massive resource invest-
ment is reguired in the Indian Rail-
ways. Therefore, the fact that they
have given only a little over 6500
crores as against 11000C crores asked
for by the Railway Minister is a
matter which has to be taken geriously
herguse it may impair the verv future
of the railway system itself.

Dower

Sir, when I say that some powerful
ard_bold thinking is required, it is re-
guired not merely as regards to the
control of administrative -and waste-
ful expenditure which is there jn the
Railways; but also about the reappral-
sal of uneconomic . lines which have
got to be discsrded. Sir, I do not re-
_present the .transpori lobby or a com-
peting lobby to the Indian Railways,
but today the road transport in the
country has also advanced so much
and is serving nooks and corners
where it will he more prxfitable for
a man or a villager to reach from his

village it the nearest tcwn  or
soma o*her place rather than
<o by one ¢f these uneconomic

trains. About 130 such liges hive been
“identified by the Railwayy Minister. I
+hink a separate working group went
into it. I think for political and other
rersons the Railway Minister is loath
to take a decision on this. These are
the sort of hard decisions which are
tn be taken by the Railway Minister
in time to come. Otherwise, Sir, defi-
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nitely the Indian Railway will come to
a grinding halt one day. I will not go
repeatedly into what most off the hon.
Members have mentioned. We all know
about the condition of railway {racks
on the Indian Railways, the total num-
ber of unmanned level crossings and
all .those important things, But the
fact is that if less than 10 per cent
of tha frack is renewed every year,
over a period we will find that the
defective tracks are overtaking the
good tracks and in time to come this
will definitely affect the safety of the
Railways.

T.ast vear, the Railway Minister had
come forward with three catchy slo-
gans saying that his interest is safety,
security and punctuality. The Railway

. Minister is very good at coining slo-

gans. .J mean that if he would not
have been the Railway Minister, he
would definitely have got a job as a
copy man ia an advertising agency.
This year also, he has come forward

with the slogan “Every . tomorrow, a

better tomorrow”. If
dawns!

the .tomozrow

About the safety, I need not men-
tion. About two weeks ago, we saw
near the capital, near Rohtak or some
other place, that some 44 persons wers
killed. The record of rail safety of
the Indian Railways leaves much to
be desired. The a6th Report of the
Estimates Commrittee 6=th~ Lok Sabha
has also gone into thig thing and made
several useful = recommendealions, Of
course, the usual points of constrairts
of finance and other thingg will I»
mentioned by the Railway Minister,
But this is a fact which has got to be
looked into ratHer early than late,

The second thing is about security.
1 need not say much about it, Evén
vesterday. the wife of Mr. V.P. Singh,
our Commerce Minister, has lost her
jewels. If this is the fate of the Unjon
Cabinet Minister’s wife, what will be
vour fste or my fate in the Railways?
The Railways are coming up with one
explanation or the other. Actually,
they are not coming forward with
oy satisfactory improvement on
the security side. )
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About punctuality, Sir, there used
to, be an old joke. T need fot repeat
that. If you go to the station to catch
a train which leave at 8 o’clock in the
morning, you may get the yesterday’s
train. The day is not far off when you
will find that it is the day before yes-
terday‘s train, Therefore, these 3 fac-
tors will have {o be looked into by
the Railway Minister and the Minister
and all 6f us have got to work for it.
Just slogan mongering will not do, Sir,
about the resources constraint, be-
cause of time constraint, I do not want
to go imto any ideological argument
on that. But I only want to ask one
thing. For example take the depre-
ciation reserve fund. Even the Rail-
way Convention Committee of which
my esteemed friend. Mr, Gopalsamy
who is here is also a member, has re-
commended that this year Rs. 1100
crores will have to, be apportioned
whereas the hon. Railway Minister,
with some sort of pseudo explanation
has said that Rs. 850 crores is enough.
This is not a laughing matter. This
will have its affect in caurse of time,
Any person who is good and adept at
figures wants to arrive at a total of
9, you can add four plus five or three
plus six, and you arrive at 9. But if
nine is not nine, but nine is six, then
it makes a worlq of difference. There-
fore, you have got to be very careful
on this, I do not know what is the
reason why the Railway Minister can-
not convince the Finance Minister or
the Government of India to raise
some sort of noval schemes which will
give more funds for the Railways. For
example, Sir yesterday, the hon. Mini-
ster of State of Finance, in a reply
said, ‘“the Government of India can-
not quantify the total amount of black
money in the country.” If the Rail-
way Ministry brings forward a pro-
gramme, some type of Dbearer bond
scheme programme where no questions
would be asked from where the money
came and where you give atiractive
rates of interest, you can get crores
and crores of rupees for your Rail-
ways. You have got to give séme in-
centive whereby the money of the
parallel economy will come into pro-
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ductive sector. This i3 a matier which
has got to be carefully examined by
the Ministry.

Sir, I would like - to ask the hon.
Railway Minister one question, Some
three years back, 30 million pounds
were given by fhe Government of UK
to the Indian Railways for being used
in any scheme. And even two years
back, when it was nét usad, the Minis-
ter from England, hon, Mr. Baker or
somebody who was the Minister for
Technology had expressed  surprise
why this money was not being utilised.
I don’t think till today that 30 million
pounds which was offered by the UK is
utilised. It might be a paliry sum com-
pared to the amount required by the
Indian Railways. But still, why has
it not been used till now? This is the
question which only ‘-the Railway
Ministry can answer. 8o, there are
things like this where the Railway
Ministry, the Railway Minister has to
sit down and come to brass tacks and
look to the situation  Just giving some
sops here and there and trying to
hoodwink the public will not gef them
long. :

Sir, I will now come to some general
points, There is the question of com-
puterisation. The Railway  Minister
has mentioned in his Budget Speech
that small start will be made. Sir,
three and a half years back, when I
just came to the house, when Mr.
Kamlapati Tripathi was the Railway
Minister, I had asked him about thge
comperisation. He said that it is
coming. After that, I think, this is the
third or fourth Minister who has
come and who is still saying that it is
being started. Sir, there are three C’s
which the Railway Minstry is always
playing about. The three C’s are: com-
puterisation, catering and courtesy, I
will come {o all these points. Let us
not talk of computerisation of signal-
ling which entails huge investment.
That is a separate matter by itself
which will take a long time, Let us
take computerisation of rail reserva-
tion¥. Perhaps, the Indian Railways
can gain seme satisfaction that their
contemporaries in the air, the Indian
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Airlines, who are supposed to be much
more raodern, do not have a computer.
I think, we take pride in going in a
bullock cart in the modern jet age.
So, even for a small thing where you
have the ECIL and other indigenous
computers, you cannot start a compu-
terisation programme, It is a rather
sad commentary on the running of
the railways. I hope that this year at
least the Minister’s statement will be
kept up.

- Sir, the second thing I want to men-
tion is about catering. I do not know
whether you travel by train often be-
cause I always see you in the plane.
I travel by plane from Madras to
Dethi every week. I also travel by
train quite a iot (Tnterruptions) You
want to see my name in the railway
chart Sir? Anyway, regarding cater-
ing, Sir, in most of the stations, I
don’t think the idly or vada or what-
ever you get is fit for human con-
. sumption, leave alone the dogs which
are on the platforms, They will also
hesitate to pick them. This is the
state of affairs. Today, Sir, I happen
to see some of the hon, officials who
are sitting in the Gallery-whom I
should not normally refer—having
jhangri and some other sweet and
vada here. It was very good. They
were very delighted. But I hope they
get the same yema feeling when they
go to a roadside small station and
they take these things there. Secondly,
Sir, about the drinking water, Many
of the stations do not even have any
proper arrangements for supplying
drinking water. Sometimes when you
ask the catering boy to get you some
drinking water, he may just go to the
bathroom and get you some water
from the wash basin which may not
be good for drinking. These are small
things but they are very essential.
Then, Sir, there has been a proposal
for forming a catering corporation for
a long time. But sc¢ far it has not
been formed and it is said that some
more lime will he needed for
the persons to be named and appoint-
ed and the matter will have to go the
Cabinet Committee and thug it will be
delayed, By the time this thing matu-
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res, neither the Minister will be there
nor I will be there, nor even, Sir, you
will be there.

The other thing to which I want to
refer to is ‘courtesy’, Sir. Many of the
Government departments observe a
‘courtesy week’, But the railways
should observe a ‘courtesy year’. Then
only, perhaps, there can be a change.
These are all basic things. The rail-.
ways is a consumer oriented organisa-
tion. It is also a monopoly oréanisa-
tion. It cannot be a competing organi-
sation. If you give parallel service to
Indian Airlines, they will see that
Indian Airlines runs jnto a loss. But.

- because of the massive investment re-

quired, we cannot have competing
railways organisations. What is-
needed is “hat the railway
employees should e taught
and given some course in public rela-
tions, and even if they have to say
‘no’, they should know how to do it:
politely. Many of the railway officials
think that they have been sent from
the Heavens. Some of them are good
but some of them are bad. Perhaps
it is my bad forfune that more often
I have come across with bad persons
in the railways. As you know, Sir, by
nature I am a very mild and soft
person, To give you an instance, one
day when I rang up—Shri Jaffar
Sharief please listen, but he is missing
—some P.A. to, the General Manager,
and, said that I want to talk to the
General Manager, he asked me who
was speaking. I said that I am so and
so gpeaking. Then he said, what do
you want to speak to him about? If I
can speak to the P.A. about the gsub-
ject matter, then why should I ask
for the General Manager. This is what
happened in Madras. I told the then
Railway Minister about it. He gaid
that he will pull him up. Of course,
when Shri Jaffar Sharief comes; thev
all dance in attendance on him. It
comes under the paraphernalia. But
when Shri Jaffar Sharief losses his
Minister’s post, they will not look at
him. But the point is that in the in-
terests of the country what is the harm .
if the railway people are taught a
little courtesy. This is a very impor-
tant matter and it is not a laughing
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[Shri R. Ramakrishnan]

matter because it will be a matter of
pride for all of us when even foreig-
ners find that we are having a very
good and clean and courteous railway.

Sir, coming to the foreigners’ IND-
RAIL passes, it has been a success.
These are sold in almost all the foreign
countries and it hag also, I think,
given the railways some $64 lakhs. It
is g very geod innovation. Then, Sir,
1 come to the Palace on Wheels, It
has also been sold out. Last year or
year before, when I was speaking I
had asked for a Palace on Wheels for
the South. Mr, Jaffar, Sharief being
from the South he can take the train

Irem Mysore to Eanglore. We could

have 5 Palace on Wheels in the South.
Such things will change the revenue
vattern of the railways.

Now, Sir, I will come to a point
which will startle most of the persons
here and you also, Sir, I welcome the
increase in the rate of platform tickets
from fifty paise to one rupee. Sir, we
are saying that we must have more
productivity in the railways. India is
a nation where we require  more
productivity than merely sceing off
our relatives and receiving our {riends,
If our people spend more time in their
work the nation will be better off.
This hike in the platform ticket to
one rupee is very welcome. Sir, some-
times if you go to the New Delhi
Station in the mornings. they do not
even permit you to enter unless you
are accompanying an ailing or sick
person. This is a most welcome thing.
"I hope you will make it even two
rupees next year.

Now, Sir, coming to the more impor-
tant thing about the railways is their
speed, or fast trains. Originally the
railways took pleasure when they in-
troduced fast trains. The Tamil Nadu
Express was one of the fastest t{rains.
Then came the  Rajdhani Express.
Later because of the track safety and
other things which came into play we
did not have any very fast trains. But
there is a train between Paris and
T.yon which goes at a speed of 380
kms, Then there is the Bullet Train
between Tokyo and Kyoto which goes.

[RAJYA SABHA]
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at a speed of 360 kms an hours. Our
fastest traln. I think, .Joes not exceed
a speed of 120 ki~ -~ T“iwurs. This
will be linked to s ecircle of
track safety and all these things. Ul-
timately, Sir I think if the Railways
have got to improve, these things have
got to be attended to.

Then, Sir, one of the matters which
the Railway Estimales Committee has
recommended is the amendment of the
Railways Act for  compensatipn to
passengers. You cannot place a value
on human lives. Previously the com-
pensation to be paid was Rs. 50,000,
Now they have recommended to raise
it to rupees one lzkh. I *hink i3is is
receiving Cabinet approval. I hope a
Bill «will be secen iniroducel to give
effect to this thing,

Then I come to the railway properly..

SHRI C. K. JAFFAR SHARIEFF:
The Bill raising the compensation 1o
Rs. 1 lakh has already been ga€sed
by this House. i

T9RT R. RAMAXRISHNAY: Toast
segsion I was not here. Then I am
sorry. When you {ravel pv road which
iz varallel to the r=il
see lot of wagons 1vin? next tp the
track. Like that, I have seen at several

ov track, von

- places railway property lying as junk.

The Railway Minister should azsk the
Stores Dezartment or the Depariment
of waste disposal to sze tha' these pro-
perties are auctioved as early as pos-
sible so that you g»t a little money.
Now I come, as a representative of
my State, to Tarmil Nadu Sir, Tamil
Nadu has always heen nezlected by
the Railway Miniters for -whateons
reasons. Please don’t take it ar
when I compare to what the Minister
has done for Malda or any oiher
place. T welcome it. If he has done
some‘hing for his {&ounstifuency, if
some lavish guest house with swimm-
ing pool has been provided, if what-
ever he has done, as we see in the
newspapers, I welcome it. But this
should not ke at tie c-st of any other
State. He says resources constraint,
prevents him to give mcre lines, Why
this resources constraint did not come
in the way in case of Malda and two
other ¢onstituencies ne~vbv? I refer
Kariw-Dindigul-Tirunslveli  line for
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which most of the Members of Raslia-
ment, all Chambers of Commerce, in
fact the entire South, have been plea-
ding for it. We gave a petition to the
Prime Minister and finally 2-3 -crores
of rupees were sanctioned; this time
you are ganctioning a few more crores
and the total cost will come to Rs. 42
crores. But I feel the project—if it
ever sees the light of the day—will
cost Rs. 200 crores ultimately. Going
at this speed, I wonder how will it
come through, Therefore the existing
lines, the new lines or their conver-
sions, should first be ‘aken up. If you
are going to use these spurious arg.-
ments of having to satisfy the aspira-
tions of the people from constituencies
all over India, then you will definitely
land yourself in a lot of problem,
Therefore, while I do not have any-
thing agzainst Malda, please see that
vou allot more resouirces and that this
Karur-Dindigul-Tirunelveii- Tnticorin
line project is completed in 2, or 4
years,

Coming to Mass Rapid Transit Sys-
tem of Madras, here agrin I say ‘he
‘Minister smacks.of favourttism. In
his hudge* speech the Minister
made a reference to it in a casual

nos

manner, in 2 or. 3 words, whereas he -

has announced circular railway for
Calcutta. I do mnot have anything
against the people of = Calcutta; my
Marxist friends, Mr. Mohanan is here,
Therefore, you can do whatever you
want. But then you are already com-
mitted to the Mass Rapid Transport
System in Madras. At least from
Beach to Luz this should come about
but. you don’t provide for any funds
for the existing lines. And, perhaps,
with an electoral eye on West Bengal
where CPM is ruling, vou give Bs. §
crores to Calcutta Railway. This is &
strange logic which the Minister or
the Railway officials cannet justify..
(Interruptions)., We are also friendly
and we are also constructive, but when
it comes to the matter States’ right,
we plead for more rights for the States
both financial and otherwise, because
this js a federal set-up.

Coming to trains cancellation, Mad-
ras-Pondicherry train has been cancel-
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led. It was a very convenient traiu
which would leave at 6 o’clock and
coming back by 10 P.M. This train has
been cancelled.  Similarly, there is
cbhsslute neressity for train from Ban-
galore to Pondicherry via Hosur-Kri-
This is a
link which has not
o proper atfention. Iven in
the list of one hundred surveys, I do
not find any mention of it. Similarly,
Chamarajanagar-Palani line is there,
Pvom the long list of similar things, I
can reep out many other cases bu: I
krow thot this will not serve any pur-
pose apart from my going on record,
and the Minister delivering a gpéech
i1 oth the Houses and 5 final rerly
and then next year, another Ruilway
budget will come. So, why should I
waste my breath over it.

Coming to two

very imporiant
been give

more important

pointe, I may point out about the

Ooty-2lniris raflway track—a show-
piece and also very popular tourist
attraction, as well as attraction for

our 2wn nadnle where people will like

‘ sheir children also, and

i e experience. Ther: =

wk khav a is going fo be scr.

r our representalions :he
e .s shelved., Butl it requires
2 or 3 new engines, more powerl.l

engines, and some new coaches which
have got to be specially made, Then
I come to the matter of coaches. There
is a premium on efficiency in this
o The Integral Coach Factory
5 a showpiece for all {oreign

tourlsts including the .Presidents of
6 PM, various comnawries  who o are
taken there: It ig doing very

good work. This year, the
target was 750 coaches: But
they nroduced 775 coaches. That is

Wiy pavhiens thev have set up a com-
mittee {o find out, to decide, where
the roach factory should be
located! This is because, the Cabhinet
has to satisfy all the States. There-
fore, *hey want to”take it away. Of
coarse, it it net teking awey. They
want to set up another coach factory.
But the question is, when one is doing
good work, when there is an existing
infrastructure, when there is technical
knowhow which is available, it is pro-

séng A
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per that this should be located at
Tamil Nadu. If you do so, you will
be able to achieve the same efficiency.
Of course, different States will Dbe
clamouring for it. But I would sug-
gest that it is in your own inferest
that you locate this second coach fac-
tory in Tamil Nadu itself.

Then, there are one or two finil
points. One is a very small point. In
fact, it may appear even foolish when
I refer to it here. But I am bringing
this to the notice of the Railway Min-
ister because my oral representations
did not have any effect. This s a
very' small thing, inregard tz horse
box wagons. You know, I am connected
with the turf. There are only two
types of wagons with the mighty
Indian Railways which can transport
horse boxes. The horse-owners are

" generally affluent people. They can
afford to pay whatever freight charges
are levied. They do not really bother
about the charges. In fact the Rail-
ways have increased the freight
charges from Rs, 6,000 to Rs. 16,000.
But that is a different matter, Even
in regard to these box wagons, the
turn-round of these wagons, because
of the inadequacy, is not much. There-
fore, when the horses have to be trans-
ported from Madras to Ooty, up to

Mettupalayam, there are no wagons,

This is happening, every year. This
shows that there is absolutely no plan-
ning in the Railways. Even in regard
to small matters, there is no planning
Of course, in regard to big matters,
there is no planning at all. Bul let
this go on record. At least, I hope,
I will receive a reply a courteous
reply, from the Railway Minister. This
is the one good thing about the Indian
Railways. I mentioned it about three
and a half years ago. I mention it
again naw. Whatever we say here,
will be analysed sentence by sentence
and a reply will come, whether it is
regret, positive or negative. Thig is
one good thing, That is why, perhaps,
the Indian Railways was the proudest
possession of the British Raj, But
today, this presents a rather pathetic
picture,

- [RAJYA SABHA]
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“Then, there are 30 - many things,
which I wanted to mention.  For =x-
ample, ticketless travelling on which
ample, ticketless travelling, on which
you will have to come down heavily.
But because of the time factor and
also because I would like to hear my
hon. friend, Mr. Gopalsamy, from
Tamil Nadu, I am concluding. I thank
you for the opportunity. I congratu-
late the Railway  Minister for his
Budget. But please be more bold..
This sort of Budget ig allright for the
election year. But next year, you
should do something to keep the filag
of the Indian Railways flying high
and mighty.

SHRI SANKAR PRASAD MITRA
(Nominated): Mr. Vice-Chairman, Sir,
judging by the reports in the Press,
it appears that there has not been
much criticism of the Railway Budget
proposals for this year, The Railway
Minister has concentrated on fares
and freight charges with a view to dis-
courage short distance passengers and
increase the volume of high rated
goods fraffic. He has imposed a sur-
charge on each passenger irrespective:
of the length of the trip. He has re-
duceq the parce] rates n various items
which have already been mentioned
by several hon, Members. s

[THE VICE CHAIRMAN (SHRI R.
RAMAKRISHNAN) in the Chair.]

The Budget, it seems, reveals am
awareness that the Railway Adminis-
tration has reached its limits of the
capacity to increase revenues by in-
creasing passenger fares and freight
rates. The Administration has now to
find out ways and means of augment-
ing its resources and we are anxiously
awaiting to hear from the Railway
Minister what these other ways and
means are likely to be. The hon.
Minister is no doubt conscious and it
has been pointed out py several Mem-
bers of this House, from both sides,
that the Administration is open te
criticism on several counts, such as
lack of proper and adequate travell-
ing comforts and  facilities, fre-
quency of accidents, unpunctuali~
ty of trains and unchecked corrup-
ticn. The House should be taken intc
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confidence and told by the hon.
Minister in his reply about the steps
taken to eradicate these evils so far.
Train robberies and pilferage of fitt-
ings in compartments also continue
unabated nnd the hon, Minister will
please tel us, what progress, if any,
‘has so far been made in apprehend-
ing and punishing criminals,

Sir, when you were speaking 2
little while ago, you were justified
in making claims on behalf of the
State of Tamil Nadu, but I appeal
to you not to be envious about West
Bengal. 1 place on record my appre-
‘ciation of some of the steps taken by
the Railway Ministry in West Bengal.
A broad gauge railway link conneci-
ing Eklakkhi with Balurghat, I find,
has been sanctioneq by the Planning
Commission and the work is in pro-
gress. This is a long felt need of
the area. A new broad gauge rail
link between Digha ang Tamluk has
been ganctioned in the Budget for the
year 1984-85. Kharagpur-Midnapur
electrification has beéen included in the
Budget for the year 1984-85. A large
number of trains, I believe about 22 in
the non-suburban sections, has been
introduceq in West Bengal. And we are
indeed proud that every Adistrict in
West Bengal today is connected with
Calcutta by an express service.

Lastly, the long felt need of the
people of the districts of Purulia,
Bukura and Birbhum has been met
with introduction of new trains.

I am glad to findq that a circular
railway for Calcutta with an outlay
of RS. 5 crores has been included in
the Budget. This was the dream of
Dr. Bidhan Chandra Roy, the maker
and architect of modern Bengal and
I am indeed havpy that this dream is
about to be realised, Mr. Sukomal
Sen, while addressingy the House
yesterday, said that at first the
Minister spoke of completing the
circular railway with in six months,
then he spoke of completing it with-
in three months and now 18 months
‘have gone but nothings has so far
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bezn done. I do not know whether
a case based on limitaticn can be
argued in these circumstances, but
I would like to impress upon the
hon. Minister that the circular rail-
way, as envisaged and conceived by
the late Dr. Bidhan Chandrg RoY,
is a necessity and an immediate and
urgent necessity to relieve the traffic
congestion in the city of Calcutta
which is reaching a suffocating point.

I am also glad to find that an
amount of Rs. 80 crores has been
allocated for the Calcutia Metro Rail-
way Project in the year 1984-85. The
allocation for 1983-84 was Rs. 62.5
crores. I find tAaf a section of the
Metro Rdilway from Esplanade to
Bhowanipur will be opened for ser-
vice within the next few months. Be-
fore I came here I heard on the tele-
vision ithat the West Bengal Minister
for CMDA. Mr. Prasant Sur, had
made an announcement that this see-
tion would be opened in the month
of July, It is my respectful sugges-
tion to the hon. Miniter that he
should see that one section —namely
from Esplanade right upto Tolly-
gunge in the south and the other sec-
tion, namely from Shyam Bazar to
Dum Dum in the north, gshould he
opened as expeditiously as possibie.
People are losing their faith in the
Metro Railway Project altogether,
and there should be no attempt to
establish a link between these two
secticng until the circular railway
project is completed, Otherwise the
traffic situation in Calcutta would go
completely beyond control. I read in
the papers that crtain  preliminsry
activities for the Metro Railwy would
be underiaken soon for the two greal
cities of Bombay and Madras, I only
hope that the Presideants of Bombay
and Madras would be spared of all
the horrors that fthe citizens of Cal-
cutta have gone through for the last
7 or 8 years on gccount of digging of
roads and streets by the Metro Rail-
way Project.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Mitra, child
birth will have labour pains.
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SHRI SANKAR PRASAD R MITRA:
But labour pains, with modern
- scientific advances can Le reduced o
the minimum and I want your p2in
to be reduced to the minimum,

Sir, at my request and at the re-
quest of various other persons {h2
‘hean. Railway Minister has n.pirade
the TUltadanga Railway station and
hrs named it after Dr. Bidhan Chan-
¢ra Roy o Comn\e"rora‘e him, I
congratulate him for taking this step
because it would ease the congestion
at the Sealdah station and would ‘e
of great relief to the people of the
Salt Lake city, a satellite city which
has come into existence as a realisa~
tion of another dream of the late Dr.
Bidhan ‘Chandra B®dy. Since the Ul-
tadanga station has been named afier
Dr. B. C. Roy, I am reguesting the
hon. Minister to consider {wo other
proposals, Qur hon, friend, Shil
Shiva Chandra Jha, -is not here now,
but he has been clamouring for a
lIong time that the Mokana station in
Bihar should be named after Shaheed
Prafulla Chzaki who sacrified his life
there hefore Khudi Ram Bose while
making an attempt jointly with him
on the life of Mr. Kingsford.. Mr.
Shiva Chandra Jha, as far ag I
know-—I have got photostat copies
with me—wrote a letter to the pre-
sent Chief Minister of Bihar Mr.
Chandra Shekhar Singh, and he hszs
received a reply from Mr, Chandra
Shekhar Singh that the Bihar Govern-
ment has no objection te this propo-
sal. T also suggested to Dr. Jagannath
Mishra, when he was the  Chijef
Minister of Bihar, that the Giridih
‘station should be named after Acha-
rya Jagadis Chandra Bose, that
eminent scienist, because many of
his epoch-making discoveries were
made at Giridih itself, Dr, Jagannath
Mishra at that time said to me, orally

of course, that he had no objection .

and if a proposal was made {0 him
he was willing to agree. I do not know
sbiut the attitude of the present Bihar
Government under the leadership of
Mr. Chandra Shekhar Singh, and the
hen. Minister would kindly make in-
quiries in this regard also and take
appropriate steps.
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The Railway IMinisler has this time
come forward with a new slogan, the
slecgan of “A Better Tomorrow.” We
hope that in 1984-85 this promise
would be duly fulfilled by his Ministry

Thank you,

"SHRI V. GOPALSAMY (Tamil
Nadu): Mr. Vice-Chairman, Sir I am
so grateful to you for this opporiunity.
With much disappointment I would
like to express some of my views on
the railway budget which is being
discussed here.

iy, our great leaders shoui from
the houseiops and preach sermons
about integration of this country. 1
want to know whether this budget is
meant for the whole of India or for
the whole of the north or whether this
ang f0r Ind1a minus tha

1 am snezking with authority; I am
speaking after careful' study of the
budget papers. Sir, our protests have
fallen on deaf ears. I think this is
the fifth time that I am speaking on
a railway budget. Every time 1 voic-
ed that the State of Tamil Nadu is
totally, complefely neglected. You
can see the network of railways in
Tamil Nadu. Bui, that network of
railways is the legacy of the British.
The credit for this does not go to the
Indian Government after Independ-
ence., I can say that the whole of
south has been neglected. Mr. Jaffar
Sharief is also from the south but he
won’'t care for the south; at times he
will care for Bangalore and Karna-
taka., You see the allocation of funds
in the budget for the Eastern Rail-
way, Western Railway and Northern
Railway and then you come to South-
ern Railway. Sir, I am not going to
plead here; we are not begging here.
We are also equal citizen of this coun-
try, Whereas you are allocating
Rs. 80 crores for the Metro system
in Calcutta, you are allotting just
Rs. 75 lakhs for Madras. Of course,
the former Chief Justice of the Cal-
cutta High Court was happy. I am not
against the friends from West Bengal.
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When they are getting Rs, 80 crores,
why not my State? This is my ques-
tion. Tamil Nadu is not a colony of
India, but you are treating it as a
colony. Even before the Calcutta pro-
posal was considered, the proposal for
the metro system in Madras was under

consideration. You have spent Rs. 246
cres and 13 Izkh fotv Calcutta; and

againl you have given Rs. 80 crores
and 70 lakhs this year. But for the
city of Madras you have spent only
Rs, 95 lakhs; and this time you have
allotted Rs. 5 lakhs. And you preach
seymons to us and say, that these are
partisan attifudes, secessionist  atti-
tudes. If [ demands something for my
Sigte and you say that is separatien, ]

T e g

“ra0Tn
.

Ci I vou gay b )
demand here more funds or a prope

shere from the Centre, I won’t ac-
C: ) when our great leader
A . .. ..ore, before we gave the

separation call, he said: “VADAKKU
VALARGI RATHU THERKU THEY-
GIRATHU” (Norih fiourishes; South
vanishes). Now I am compelled {0
raise the same gslogan again, Why?
After becoming the Chief Minister of
Tamil Nadu, Anna when he gave an
address before the student community
stated: “We have given up the philo-
sophy of separation, the philosophy
of Drivadathan but the reasons are
alive., We should not forget that.”
If things are carried on like this,
posterity will  definitely raise the
slogan again,

Sir, from 1847 onwards, only one
railway line from  Tirunelveli to
Nagercoil, a broad gauge line, was
constructed. That was also given to
the Trivandrum Division. But that is
a different matter. On 7th December,
1083, on the floor of this House, 1
wanted a specific reply from Shri
Ghani Khan Choudhury why tihe
Karur-Dindigal project had been neg-
lected; and I cited from the Explana-
tory Memorandum that for all the
other 74 projects the date of comple-

tion was mentioned, but not for this
particular project, The Minister was
not able to give any reply; and our

hon. Chairman gave the reply that the
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Minister had no reply, that the GOv-
ernment of India had no reply. This
is the observation made by the Chair-
man,

Now, Sir, this is the Explanatory
Memorandum tor the year  1984-83.
This time they have not given the
date of compleiion for Karur-Dindigal
as also for 30 more projects. They
have not given the date of completios,
Cur ofic'als are very clever, cunal

¥

clever. ¥You have spent so far Rs. &

crores for the Kuypoor-Dindigal pro-
ject, whereas the total cost is about
Rs. 50 crores. As you correctly staled
due to' escalation in cosis, this will
go up to Rs. 200 crores, The project
will never get completed. There were
bandhs, processions, meetings in all
towns angd cities irrespective of politi-
czl  ideologies; Ruror, Ty
Butlur,  Tuticorin an.d
irrespective  of their political iceslo-
gles, all the yolitical parties joine!
together and they conducted wpreces-
sions, they conducted meetings, and
{hey observe hartals, bans-and all
that, What for? :

And some people ryshed to Delhi,
gave a memorandum {: the hen. Prime
Minister of India, ang they gave =~
statement to the Press that the Prime
Minister was going to ccnsider. What
have they considered? Again you have
allowed very meagre funds.

Not only that, Sir. I ara coming from
that particular region. I am coming
from the Tirunelveli District. Here 1
serious danger is facing us. Hon. Mr.
Jaffar Sharief, T hepe you will under-
stand my agony, Herz at page 20 of
the Explanétcry Memorandum on the
Railway Budget, 1984-35 you have
mentioned, and I quote:

“Construction of (i) BG line from
Karur to Dindigu) (72.9 kms).”

I do not cbject. That is well and

geod. Then:

line
(64.23

“(ii) Parallel Broad Gauge
from Dindigul to Maduria
kms).”
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Of course, that is also to be wei-
-comed But what a%“out the conversjon
from MG to BG irom Maudrai to
Maniyachi (12725 kms.)? Sir, {from
Maudari to Maniyuchi they are going
to convert the line, We should know
that there is a railway line from Mad-
ras up to Tirunelveli. That is a MG line
that is runing via Chinglepet, Villu-
puram, Viridhachalim, Tiruchira-
palli, Dindigui and Maduari, Beyond
Madurai it goes to Tirumadgalam,
Virudunagar Satur, Kovilpatti, Ka-
dambur, Maniyachi and Tirunelveli.
You are converting the line between
Madurai and Maniyachi. That means,
you are going to ahanden the MG line
you are going to abandon the MG line.
between Dindigul and Madurai. But
you are going fo abandon this MG line
between Madnria and Maniyachi. What
will happen if the passengers trave!
oy train from 1Madras from the
southern districts particularly is that
when travel from Madras they have {o
get down at Madurai. The bogies would
have to pe changed because beyond
there would not be any MG line.
from Madras up to Madurai, there would
be the MG line which is the only line.
Between Dindigul and Madurai, you are
going to. have parallel lines both MG
and BG lines but beyond Madurai up to
Maniyachi you are going to abandon
the MG line and you are going to con-
vert it into BG line. Then, all the pas-
sengers would be subjected to hard-
ships, undescribable hardship and
‘sufferings, They would have to change
1o a BG coach. Sir, beyond Maniyachi
up to Tirunelveli there will be a
parallel line, This is a very serious
thing. You should come to the conclu-
sion that there should be parallel line
construction. Otherwise, what will
happen? I warn this Government that
the people in that area will revolt  will
agitate.  They will not allow you to
touch that line. T know #hat I am say-
ing. T know the meaning of it. We would
not allow you to touch that line. Lakhs of
people will be subjected to hardships be-
yond Madurai. You have not provided

-any railway line, any project for us. But

[ RAJYA SABHA ]

(Railways) 1984-85 384
you are putting us into dificulties. So,
you have to reconsider fne decision. The
people would not be aware, they are not

aware, of these things the scriousness of

it. (Time bell rings) Kindly, Sir. Please.
If they come to know what is going to
happen, definitely there will be agitation.
We would not allow the Government to
touch that line. Why  should
we suffer? Instead of suffering
for years, let us suffer in jails.
You can come and arrest  us,
and you can put us behind bars. But
we are prepared to undergo imprison-
ment. Whatever punishment you may give,
but we would not allow you to touch
that line. From Madurai to Maniyachi,
there should not be any conversion.
You construct a parallel line as you aré
proposing to construct a parallel line
between Dindigul and Madurai.

Sir, now again the question about
the constructoion of the coach factovy.
Last year, when 1 spoke on the Rail-
way Budget, I stressed the need for
openning of an additional railway
coach factory. I demand expansion of
the coach factory because the infrast-
ructure is readily gzvailable there at
Perumbur.

Apart from that 1 demanded an
additional railway coach factory
in one of the backward disiricts of
Tamil Nadu, in Madorai Ramead or
Tirunelveli. The = hszn,  Minister for
Railways in his letter No. 83-M447/27 .
dated the 27th July, 1982, te me assuped
me that this would be duly considered.
But, Sir, now I am shocked to leavn
that they are .considering some .other
place in some other state, Hon. Minis-
ter, Mr. Jaffar Sharief, you should do
justice not only for your state but to
the South. I am really so iealous of
Mr. Ghani Khan Choudhury for his
attitude towards West Bengal. He will
not win elections there whetever bhe
the amount you allot, you cannot
defeat the Marxists there; but arvhow
they are getting so much allocation.

SHRI RAMANAND YADAV
(Bihar): You are under a wrong im-

'

pression.
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SHRL V. GOPALSAMY: Histery
will tell, time will tell. In order to win
the people, in order to win their con-
fidence, you are allotting funds like
anything for that State, But you are
neglecting the whole South, particu-
larly the State of Tamil Nadu.

Sir, I want to “ring to the notice of
the hon Minister one  pcint  about
restructuring of {he grades of staff on
the Indian Railways. The cadre of
Railway Station Masters and some
other operating staff has been res-
tructured. allotting 50 per cent of the
strength for higher grades and 10 per
cent for the initial recruitment grade.
Am T correct? While congratulating
the hon. Minister of Railways for ihis
king gesture, it has to be pointeq out
that the various grades of cther cadres
Lave not been res‘ructurcd on par with
the Station Master. I can give some
illustrations, but due to the tinie
factor. I am not going into that. So
justice and fair play warrants restru-
cturing of all the cadres in the same
proportion. '

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please cover aill
the other important points. The Minis-
ter wants to intervene after you
finish. .

SHRI V. COPALSAMY: Before I
conclude, I would like tv draw the
attention of the hon. Minjster to a
very serious matter. I have got great
respect for the officers of the Railway
Department, - Sir, our technocratls,
engineers from the South have con-
tributed a lot to the Indian Railways.

SHRT RAMANAND YADAV: Point
of order.
- {7 arEE 5w AT § fF IR lmae
FY q7F 98T 713 AL FHT FARW

He should not point out like that. He
should withdraw it.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): It is the practice
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and convention not to refer to persons
other than those in the precinets ¢f
this chamber.

SHRI V. GOPALSANY: All right,
At times we refer 1o the official Gallery
just like that it is not a serious

maltler,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You make your
point.

SHRI V. GOPALSAMY: RBecause
Mr. Yadav is hurt—I know for what
reasons. ...

SHRI RAMANAND YADAV: He
can criticise the entire officers of the
Railway Department, but those officers
who are sitting here should not be
pointed out by him.

THE VICE-CHAIRMAN (SHRI R,
RAMAKRISHNAN). Nothing personal
You proceed.

SHRI V. GOPALSAMY: It it is
wrong, I stand corrected. The officials
are serving the sociely, they are ser-
ving the country., 1 have got respect
for the Railway ctficial who are works
ing under the Ministry.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN) What have they
done?

‘SHRI V. GOPALSAMY: But scme
of the officials want to please some
body and they become politically-
minded and they do seme acltivities
which are not expacted of them, Sir,
the other day, 3ome controversy was
raised about a train incident and Mr,
Yadav also was pained.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN) : Please don’t
raise controversies.

SHRI V. GOPALSAMY: I am not
going to repeat it, particularly when
my friend is not here. I would not
take that opportunity; I am not of that
type. No, ho I won't do it in his ab-
sence. But when that controversy was
raised. I explained the episcde Mems



387 The Budget

[Shri V. Gopalsamy]
bers of this House were convinced,
Even my friends {rom the €Congess
Party were convincad. Here an

officer working in the Railway De-
partment—he is Chiet Commercial
Superintendent in Madras, Mr. Nair by
name. ...

THE VICE-CHAIRMAN (SHRI R
RAMAKRISHNAN): Don't mention
it.

SHRI V. GOPALSAMY: ..this Nair
is writing a letter to the former Chiet
Minister of Tamil Nadu suo motu.
There was no correspondence from the
side of the former Chief Minister of
Tamil Nadu.

But this officer, sug motu, is advising
the former Chief Minister of Tamil
Nadu. Mr, lV;im'ster, 1 would like to
inform you. I could establish what I
am going to say, what has happened.
This is the lelter from the Chief Com-
mercial Superintendent, No. C. 51813/
784 dated 7-2-1984 {from Headguarters
Office, Madras to Dr. M. Karunanidhi,
Madras,

“It is learnt that you had occu-
pied B compartment from Madurai
even though you were advised by
the Railway staff that the State
Minister had been allotted B com-
partment and would be boarding the
train at Dindigul. When the train
arrived at Dindigul and on finding
that had not vacated the B com-
partment and that the train detained
on this account, the State Minister
travelled in a 4-berth compartment.
This has caused considerakle embar-

rassment to the Railway Administra-
tion and incovenience to the Minis-
ter besides considerable detention to
the train at Dindigul and consequent
late running.

It is requested tha® in fulure
you may occupy only the accom-
modation allotteq to you specifically

so that detention to trains of incon-

venience (g other passengers and
all-round embarrassment can be
avoided.”
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He is advising he his not verified
what happened. This is not his husi«
ness to advise pelitical leaders. ke
should know what happened. Mr,
Karunanidhi was not at all informed
by the railway staff. That can be veri-
fied, He was not informed. He was
only informed that the entire coupe
was allotted and that he could ocrupy
it. Only on that account he occupied
it. And I was an eye-witness to that
episode. Now this Ccmmercial Super-
intendent becomes 3 politician and in
order to please some foul man some-
where he has written a lelter, Not only
that. The Minister should go through
this and call for an explanatlion. He
should know what happered he
should verify. And then, under no
circumstances is an officer expected to
write a letter suc motu to a former
Chief Minister of Tamil Nadu like this
advising him. When I saw this letter
I got a shock of my life. Again, on the
basis of this leiter here comes the
other gentleman. the General Manager
of the Southern Rajlway; he has
written a letter {o the concerned Minis-
ter and in that letter he refers to the
conduct of the former Chief Minister
of Tamil Nadu and in that letter he
SaYyS.—

“The Railway Administration is
also writing to Dr.” Karunanidhi
pointing out that but for the good
gesture and timely response shown
by you to travel in the 4-berth
compartment, the situation would
have been embarrassing. It is a ges-
ture on your part to avoid an ugly
situation and the train could proceed
on its onward jrurnsy I must thank
You for this gooi pesture.

The Railway Administration has
also written to Dr. M, Karunanidhi
pointing out that put for your good
gesture the episode would have taken
an ugly turn. ‘“¥e hope and trust
that in future such awkward situa-
tions would not be allowed to oczur
causing inconvenience o all concern-
ed.”

I swear by my conscience that Mr,
Karunanidhi was not at all mtormer!
by the railway officiats..
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN) : There must be
two sides to the story. You  have
placed your version. Now you go to
the other points.

SHRI V. GOPALSAMY: I could es-
tablish my case because one aoctor,
who is above politics,—he was born in
Gujarat and is now serving in Cali-
fornia—is another eye witness he is
not{ a DMK man; he is not a Congress-
man he does not helonz to any politi-
cal party. That doctor also travelled in
the 4-berth compartment gand he
moved to the second class A/C sleeper
coach and the Jdifference of money 1
paid to the railway officials. You
could know from the chart. But with-
out ascertaining, without veritying
what happened, some railway official
writing letters to the former  Chief
Minister like this, I don’t think any-
body from this House will accept this.
I would request the hon’ble Minister
that the officials should be repriman-
ded; otherwise, they will write letiers
to you, to each and every Member of
Parliament like this.  This is high-
handed action and I hope and trust
that the hon’ble Minister will look into
this matter and take necessary disci-
plinary action 4gainst those officials
who have written these letters. Thank
vou.

THE VICE-CHHAIRMAN (SHRI R.
RAMAKRISHNAN): The Minister of
State for Railways will now intervene.

THE MINISTEK OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
C. K. JAFFAR SHARIEF): Mr. Vice-
Chairman.......

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI KALP NATH
RAI): On a point of order. Now, you
have asked the Minister to intervene
in the debate, No opposition Member
representing any recogniseq party is
present. . ..., .

SHRI V., GOPALSAMY: 1 sm also a
member from the opposition,
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SHRT KALP NATH RAI: Ncbody
representing CPI, CPI(M), BJP, Lok
Dal, Janata or any recognised political
party is present....

SHRI V. GOPALSANY. What do
you mean by ‘recognized party’?

SHRI KALP NATH RAIL: An impor-
tant discussion is going on in the House
and the Minister is now going to in-
tervene on such an importani subject
as Railway Budge'. But the cpposi-
tion parties are complelely absent.
Yesterday you gave a ruling. Today
again opposition parties are absent, In
the Business Advisory Commiitee they
say that Parliament is not running as
it should and it shculd sit for twa
months, ete, I want you to give a dirce-
tive so that the opposition Members
remain present in the House on such
important occasioins like this.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The short point
raised by the Hon'le Minister,..,..

SHRI V. GOPALSAMY: Whea we
were aiscussing the President’s Address
Loth the mover and seconder were ab-
sent. I want fo know whether they
were advised similarly.

THE VICE-CHAIRMAYN +«{SHRI R.
RAMAKRISHNAYN ..  Yesteraay alsc
thy Hon’ble Minist-» raised this pcint,
1hat the opposition Menibers were ab-
sent, There coutd be no eflective rul«
ing on this. But the Chair can always
savige that in tha inferests of Parlia-
mentary democracy and since every-
vody is interested in the effective func-
tioning of democracy in this country,
there should be effective participation
in alj debates. The Hon’ble Minister
a5 right that in the Business Advisory
Committee all the parties ask for more
time. It is only fair that persons who
have taken pari in the debate should
alsc be present in the House to listen
t, the points of view of others, parfi~
cularly when the Minister is going 10
fatervene. Even othewise it should
be so. This is exactly how Parliament
should function. Members may e
ahsent for valid reasons, Still it is a
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fad commentary thati both yestercay
and today and also on very many im-
pertant occasions the atfendance is
rather thin. It does not speak very
highly about our functioning. There-
fore, it is hoped that this ruling will
be taken not -of and in future during
important debates or when the House
is stitting late it is hoped that there
will be proper representation form all
sides.

ofY TIHAT JITF 0 HYU AT 9
o6 WET & | A AZF 7T HINANA
1 #r5 feediigas  sieeagi €. ..
(swaermr) 1 fan grga ar §, alwa,
7 Wraeaad ) qu wgarag g
fegrarzses aqifama aifeat & S|
agt 9T W AT 94T wEd war St
wqqr foard &% ar g=et § |
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THE VICE-CHATRMAN (SHRI R.
RAMAKRISHNAN): The Hon'blz
Minister may confinue.

SHRI C. K. JAFFAR SHARIEF:

Mr, Vice-Chairman, I am grateful to
you for giving me this opportunity to
intervene in the debate on Railway
Budget, Just now I have listened to the
very emotional speech of Shri Gopal-
samy with regard to that unfortunate
incident involving his party leader.
He read out the conteais of the letter
which clearly speaks out that some-
thing has gone wrong. 1 can certainly
assure him that we will Inok into the
matter and find cut what prompted
them to write such let'ers...

THE VICE-CITAIRMAN
RAMAKRISHNAN):  After
both sides.

(SHRI R.
hearing

SHRI C. K. JAFFAR
Of Course,

SHARIEF:

[ AYA T INAY

\
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Shri Gopalsamy was so much
pgitated on this issue. He said that
he was speaking ¢n the Railway Bud-
get for the fifth time pointing out how
South is being neglected, As he know:
I also come from the South.

Sir, he was addrassing on the [ifth
Railway Budget. But, for your infor-
mation, I am the fifth Railway Minis-
ter from Karnataka: Our predeces-
sors, right from Wr. Dasappa, Mr.
Poonacha, Mr. Hanumanthaiya, Mr,
T.A. Pai and now 1 am the fifth man
in the Government associated with the
Railway Minister. Sir, let us lock =t
the past. All these great statesmen, as
Mr. Gopalsamy has said-—did they lack
vision, did they nct have love or
affection for the regims from where
they cam=" It is not so. They looked
{0 the broader perspective, the objec-
tive, before ‘he couniry. the priorities
and the economic development of the
country. It is that approach which has
guided any expansion or any devel-
opment programme that has taken
place in the country.

Sir, not only Mr. Gopalsamy but
even some of the earlier speakers also
made personal refereaces to me, say-
ing that I am doing more for Banga-
lore. Sir, I must make it very clear
that I for one would feel that if a
Minister looks after his region or cons-
tituency is much as any other region or
any part of the country, it is not 2a
crime, But whatever we do, it should
be legitimate it stands to reason.

Sir, I personally feel that if T have
done anything which is not legitimate,
which 'is not justified, it is a sin. 1
kave committed a crime against the
nation and the people, T do not think

that done anything like that.

Sir, there were two on-going pro-
jects. One is the Bangalore-Guntakul
conversion. The policy of the Govern-
ment is to complete the on-going pro-
jects, which are nearing completion.
This was only completed. The second
is the wheel and axle plant which is
row ready for commissioning, which is
a plant on which crares of rupees are
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being spent to save foreign exchange,
These are the only two things which
are ready and nearing completion
which bave been completed. Beyond
this, there is nothing which I have
done, which one can. attribute that I
have done much for the people of
Bangalore, Karnataka. On the contrary,
as you have expressed the-agency. ..

SHRI V. GOPALSAMY: This time
you have also been neglected. (Inter-
ruptions)

SHRI C. K. JAFFAR SHARIEF:
Please bear with me. My people also
express their anger that I have not
been able to do much for them,

Sir, my experience for the last four-
and-a-half years or more than five
years now. . . (Interruptions)

M owEAr diga faa (wen
gIT) : ITAATETET WAEW, T fad
g3 F a7 947 ft ¥ ox frdaw
BT AFIE FE wA S Wy
AT wT W} E fE oS ¥ W @
T st W@ & A SR wad
ANt Al ¥ 77 ge adf fwar
T 37Rr gIT ¥ 47 TF qrar
TUGIA RAT FAMEA 31 AT 47 9
T & % Tad aw Sralaar ¥
qA7 & A1 FigT ag @ g
aft, 7%  fefwad wers e
39y W1 W@ ¥
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SHRI C. K. JAFFAR SHARIEF: Sir,
I am speaking only for myself
Tomorrow the Minister is going to
reply and Mr. Nigam has got the right
to ask him. He can do so. I am spea~
king about myself. Mr. Gopalsamy

referred to me and other Members
also referred fo me.
st Aiga fmm o oo waY

St ¥ T w0 s fGAiw FToFAr
FT I

IIGAETH (=) T RO ¢
ag |3 A1 fwar g

SHRI C. K. JAFFAR SHARIEF:
Secondly, there was a charge by some
Members in the morning saying that
some relations and ques‘s travel to
Kashmir or they travel to Agra or
Jaipur and so on and so forth and that
we misuse our officials. Let me clarify
it. They attributed it to the Minister.
So far as I am concerned, 1 have got
nothing to do nor is it in any way

concerned with me, None of my rela- -

tions and friends have gone like that
and our official wmachinery has not
been used for that purpose. -

Coming to the budget, Sir, it is very
heartening to note that the Railway

Y
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Budget has been well received both
inside the House and outside, I share
with the Members thcir concern about
the need for @ollocating additional
resources to the Railway to meet their
rehabilitation and development needs.
It will be our endeavour to try and get
additional resources during the course
of the year for stepping up the outlays
against various on-going projects. In
this brief intervention, I shall attempt
to cover some of the more important
but specific points raised in the course
of the debate. The points of a general
nature will be covercd by my sentor
colleague while winding up the debate.

Dr. Adiseshiah wanted to know the
reasons why revenue-earning freight
traffic has been raised from 230
million tonnes in 1983-84 to 245 tonnes
in 1984-85. The revenue carning frei-
ght traffic in a budget year is fixed in
consultation with the Planning Com-
mission with reference to the Railway's
capacity to carry and also the antici-
pated offer of traffic mainly from the
bulk users. The target of 245 tonnes
fixed is considered quite realistic kee-
ping in view the Railway’s capacity to
carry and also the anticipated offer of
traffic. It may be recalled that in
1983-84 the target was 241 million
tonnes, but this could not materialise
because of non-offering of projected
traffic by the core sector. Dr. Adise-
shiah’s analysis that the shortfall was
_due to the Railways not being able to
carry the ftraffic is, I am afraid, not
correct. The shortfall has occurred in
certain specific areas and these have
been analysed as being due to short-
fall in offering of traffic and not due
to the Railway’s inability to carry the
same, In fact, in certain other areas,
such as cement, foodgrains  etc., the
Railways have carried more than the
hudgeted traffic.

The Railways do have the capacity
to carry the {raffic budgetted for
1984-85. On the basis of ~ the {raffic
likely {0 materialise the Planning
Commission has, in fact, been sugges-
ting that the Rallways should work to
a higher target of 250 million fonnes,

[ RAJYA SABHA ]
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Sir, Dr. Adiseshiazh wanled to know
what the Deferred Dividend Liability
Account is. In the years in which the
Railways do not generate adequate
net revenue to pay to the General
Exchequer, the prescribed dividend,
the shorifall is transferred to a defer-
red Dividend Liability Account. In
years in which there is a net surplus
available after meeiing the Dividend
payment and  also the expenditure
chargeable to the Development Fund,
such surplus is used for reducing the
Deferred Dividend Liability ou‘stand-
ing as on that date. Due to the Net
Kailway Revenue of Rs 4%0 crores
being indequate to pay the full pres-
cribed Dividend of Rs. 499 crores in
1984-85, the shortfall of Rs. 70 crores
has been transferred to the Deferred
Dividend Liability Account. 1 hope the
position is clear.

The Railways are fully alive to the
seriousness of the arrears of track
renewals, As the hon. Members
would have noticed, the allocation of
funds for this purpose in 1984-85 has
been stepped up to Rs. 350 crores as
compared to Rs, 290 crores in 1983-84
and Rs. 247 crores in 1982-83. As the
percentage, the expenditure proposed
for 1984-85 is 42 per cent more than
the actual expenditure in 1982-83. In
bhysical terms, as against an actual
achievement of about 1900 kms of track
renewal in 1982-83, the target for
1983-84 is 2100 kms and that for
1984-85, 2500 kms. Heavier track struc-
tures with 52 Kg. rails and concrete
sleepers with elastic fastenings are
being laid od important routes. On
sections having traffic density of over
20 GMT, even 60 Kg. rails are being
laid. Concerted efforts  are beins
made to secure highaer allocation of
funds and increase the pace of track
renewals still further.

Dr. Adiseshiah veferred lo the Rail-
way Reform Committee’s recommen-
dation regarding the contribution to
the Depreciation Reserved Fund. In
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figure of Rs. 1110 crores mentioned by
him, Rs. 850 crores was 1o be con-
tributed by the Railways and Rs. 260
crores was to come as a subsidy from
the General Exchequer., The. Railways
have gradually stepped up their con-
tribution {o the Depreciation Reserve
Fund from Rs. 220 crores in 1980-81 to
Rs. 850 crores in, 1983-44. The same
level has been retained in 1984-85 also.
Sir, I am grateful to my hon. friend,
Mr. Nigam, who initiated the debate in
this house and who also spoke on
the same aspect and supported us by
saying that the Planning Commission
should make more allocation for this
work. Sir, some c¢f the hon, Members
have commented adversely on the
pace of implementation of the Railway
Reform Committea's recommendations.
1 would like fo assure the hon. Mem-
bers that there has been no wilful
delay in the implementation of these
recommendations. Several of these
recommendations involved and the
consultations with other Departments
"and Ministries of the Government.
More important, they also involved
heavy financial outlays. It is in this
context that it has been mentioned im
the Budget Speech that we are await-
ing eagerly the report of the Railway
Reforms Committee in regard to rais-
" ing of the massive resources requirea
for development and rechabilitaticn cn
the Railways.

Sir our friends, Shri A. G. Kulkar-
nij and Shri Hanumanthappa referred
to the corversion of the line from

Miraj to Bangalore. The survey
7 B.M, has been carried out and the re-

ports are under examination.
The decision on the conversion project
will be taken after the completion of
the examination and in consultation
with the Planning Commission. Our
endeavour is to see that it is taken in
the Seventh Plan.

Shri A. G. Kulkarni raised a voint
regarding the transfer of Miraj-Pune
line from South Ceatlral Railway to
the Central Railway. The entire
question of reorganisation of railways
is currently being examined hy the
Railway  Reforms Committee. The
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demand of transfer of Miraj-Pune line
{from South Central Railway to the
Cenira] Railway has also been refer-
red to the Committee for their consi-
deration. The report in the matter
is awaited.

Sir, some Members complained
about the lack of participation by the
minority communities at all levels in
the railways. There were also com-
plaints regarding  discrimination in
the matter of appointments and pro-
motions against memters of the mino-
rity communities and Scheduled
Castes and Scheduled Tribes.

In the matter of reservation of jobs
in the Railway services the Ministry
of Railways is following the instruc-
tions issued by the Ministry of Home
Affairs and the directive given by the
Prime Minister. The railways have
heen instructed on 1-6-1983 that in the
Selection Boatds for recruitment to
Grade ‘C’ and Grade ‘D’ posts, in addi-
tion to a Member from SC/ST com-
munity, they should also include one
Member from the minority communi-
ties. A cell is already functioning in
the Ministry of Railways to oversee
the implementation of the reservation
rules. Sir, I have also given an assur-
ance to this very effect on the floor
of this House. During the last de-
bate on the Supplementary Grants
some Members expressed the appre-
hension that the official members will
not be able to protect the interests of
the weaker sections. I have made a
commitment {o this House that invari-
ably there will be non-official Mem-
bers selected who will be able to guard
the interests of the weaker sections
and the minority communities,

Sir, Shri Ajit Kumar Sharma men-
tioned that the North East Froatier
Railway have systematically ignored
candidates from local areas like
Assam, Arunachal Pradesh and Me-
ghalaya in the matter of appointment
on railways. I would like to inform
the hon. Member that separate Rail-
way Service Commissions have been
set up in different regions in order to
meet the aspirations of the local per-
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sons. In fact, the Railway Reforms
Committee has not accepted this but
we have not agreed to their sugges-
tions. What I mean about the Rail-
way Reforms Committee recommenda-
tion js that they have observed that
a Service Commission on the basis ot
a State or region would not be pro-
per. But looking at the feelings and
the sentiments expressed by the hon.
Members time and again here and
the feelings outside we have not
agreed to gsuch sugges‘ion and the
Government is keen about the sense
of involvement and sense of partici-
pation by other regions. It is therefore
that the Commissions have been
established in every region,

Sir, some Members referred to the
inadequacy of the quota allotted to
Hubli on the Mahalaxmi Fxpress
train. Hubli station is already pro-
vided with g quota of berths in vari-
ous classes including 66 in the Secoad
Class 3-tier by the Mahalaxmi Express
train. It has, howgver, been decided
that with effect from 1-4-1984, addi-
tional 72 berths quota in the Second
Class will be transferred from South-
ern Railway to Scuth Centiral Railway
to be distributed to the various sta-
tions on their system on the basis of
requirements,

Then, Sir, some hon. Members re-
ferred to police personnel travelling
without proper tickets in reserved
compartments in upper classes caus-
ing inconvenience to bonafide passen-
gers. The question of ticketless and
irregular travel! by police personnel
has been engaging the atteniion of
the Ministry of Railways and the Mi-
nistry of Home Affairs, Instructions
have peen issued to the railways that
police personne] detected travelling
irregularly in trains should not only
be charged like other ticketless pas-
sengers but a report should also bhe
made to the concerned Inspector Ge-
neral of Police who have been request.
ed to take suitable departmental ac-
tion against such officials. The Min-
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inistry of Home Affairs huve also
suitably addressed the Sfate Govern-
ment in the matter, + Shri Hanuman-
thappa referred fo  non-providing
woollen uniforms {o Parliament House
canteen staff. Sjr. as per tre existing
dress regulations cn the Railways, all
stalt working in staiic departmental
catering units are supplied with «ne
woollen jersey once in two years. The
staft working in the Parliament House
canteen are also entitled to the saine.
As per the revised dress regulations
which will come into force from the
ensuing summer, bearers - and other
class IV staff working in the Parlia-
ment House canfeen will be entitled
to one set of wooll2n uniform and one
woollen jersey once in two years,

1 must make use of this opportunity
to mention that there has been a dis-
satisfaction also among the Station
Masters, the Guards and others who
have been complaining about the
uniforms. We have told the Adminis-
tration when we spend so much of
money, they should see to” the com-
forts and see that proper uniforms
are stitched so that the 2taff look
smart so that it is convenient for
them to perform their duty.

About catering service, many Mem-
bers have criticised these services on
the Railways. 1 am aware of the ex-
tent of dissatisfaction. I do not want
to give any excuses or explanation.
There are  problems when such a
large number of passengers travelling
over the length and breadth of India
have to be served the meals, to satisfy
their individual tastes, But I accept
that elean wholesome food has to be
given to the passengers and that is
our responsibility. I also. accept fhat
whatever steps we have taken so far,
have not been adequate. Unless we
get professionally trained cooks, bear-
ers and managers, things will not im-
prove. That is why we are thinking
in terms of a separate corporation,
managed by professionally = trained
staff. I concede it will take some time,
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But till then, I can only promise that
inspections will héintensifiel and sc-
countability -for -inefficieney ' introduc-

ed both in respect of departmental and

contract catering gervices.

It has not been -possible -for me to
touch upon all the points raised by the
hon. Member. But this demands
and also their suggestions have been
duly taken note of and it will be our
endeavour to implement as many of
them as is practicable within the con-
straints we face,

THE VICE-CHAIRMAYN (SHRI R.
RAMAKRISHNAN): Including the
points mentioned hy me for which
officials have not given you the typed
reply, :

SHRI C. K. JAFFAR SHARIEF: 1
thank the hon. Members and fo you for
giving me this opportunity to inter-
vene and rest of the points which have
not been covered by me, will be re-
plied to by my senior colleague tomor-
row. Thank you.
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): 'The point is,
there should be co-operation from all
sides.

St /T A 7 : TF A A«
W@ A& AT W HIT WAV AT
F A FA E |

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Only when there
is  co-operation the Parliamentary
democracy will be better run. Now,
Shri Ramanand Yadav.
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39 @R East (7 ;A0 auEA) The House then adjourned
2% 21 AT FET FidT AT | at eleven minutes past seven
The debate will be resumed tomorrow. of the clock, till eleven of the
clock, on Thursday, the 8th

The House stands adjourned tin 11
a.m. 'to-morrow. .

March, 1984.



